1

BEFORE THE NATIONAL GREEN TRIBUNAL EASTERN ZONE BENCH,

KOLKATA
Original Application 109/2024/EZ

IN THE MATTER OF:

Smt. Haripriya Patel. ... Applicant
VERSUS
State of Odisha & Ors. .. Respondent(s)
INDEX
S1 Particulars Page No.
No.
Affidavit filed by Divisional Forest Officer, Khordha Division,
Respondent No. 3 1-5
ANNEXURE R - 3/1
A true copy of the Committee report dated 24.12.2024 6-127
Proof of Service
128
Filed by:
Raman Yadav
Advocate
C- 167, LGF

Date: 03.01.2024

Place: New Delhi

Defence Colony
New Delhi-110024

Ph.: 011-45784866
M- 8800457781
E-mail: officeoframanvadav@gmail.com

24



BEFORE THE NATIONAL GREEN TRIBUNA
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 109/2024/EZ

IN THE MATTER OF:
Smt. Haripriya Patel ...Applicant
Versus

State of Odisha & Ors. ...Respondents
Manas Kumar Patasant
B ;T;;Q:‘(iha
T ”_ AFFIDAVIT FILED BY THE DIVISIONAL FOREST OFFICER,

03 -1- 2028 KHORDHA DIVISION - RESPONDENT NO. 3

1, Ms. Poornima P aged about 33 years. presently working as Divisional Forest
Officer, Khordha Division, Dist. Bhubaneshwar, Odisha, do hereby solemnly

affirm and state as follows:

. That I am the Respondent No. 3 in the captioned petition. I have gone
through the Original Application as well as the order dated 04.07.2024
passed by this Hon'ble Tribunal in the aforesaid case. [ am also well

acquainted with the facts of the case to swear this affidavit.

. That this affidavit has been filed in compliance to the order dated
04.07.2024 of this Hon'bie Tribunal.

%, Itis submitted that this Hon'ble Tribunal. vide order dated 04.07.2024. was
pleased to direct the constitution of a committee to submit a report
regarding the allegations as made in the letter petition. The relevant portion
of the said order is extracted below: |

( '

Py
“oorws
weronal Forest Uirnice

Khdrdgha Divisien Khordha




Manas Kumar Patasain
Notary, Khordha

“14. Considering the allegations made, we also deem it
appropriate to constitute a Committee comprising of the following
Members:-

(i) Senior Scientist, Odisha State Pollution Control Board, and

(ii) Divisional Forest Officer, Khordha,

15. The Committee shall visit the site in question and submit its
Inspection Report with regard to the allegations made.

16. The Divisional Forest Olfficer, Khordha, shall be the Nodal
Office for all logistic purposes and for filing the Report of the
Committee on affidavit.”

4. The deponent respectfully submits that, in compliance with the order dated
04.07.2024, the committee inspected the Kanjia and Kiakani lakes and the
surrounding areas in Nandankanan on 02.08.2024 and 11.09.2024.

5. During the visit, samples were collected from the Kanjia and Kiakani lakes
to assess water quality and pollutant levels. Th documents from the Deputy
Director, Nandankanan, relating to the extent of the lake area. their inlets
and outlets, previous water quality reports, flora and fauna, plantations
undertaken in the catchment area, lake improvement measures, and the
extent of encroachments were assessed and inspected in the field.
Additionally, the Odisha Space Applications Centre was approached to
assess changes in the lake area and forest cover.

A true copy of the committee report dated 24/12/2024 is annexed herewith
and marked as ANNEXURE R-3/1.

6. That the contents of the above paragraphs are true and correct to the best
of my knowledge, as derived from the official records, and that nothing

material has been concealed therefrom
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Manas Kumar Patasani
< Notary, Khordha

VERIFICATION

I, Ms. Poornima P aged about 33 years, presently working as Divisional Forest
Officer, Khordha Division, Dist. Bhubaneshwar, Odisha, do hereby solemnly
affirm and state that the contents of the above affidavit are true and correct to
the best of my knowledge as derived from official records and that nothing

material has been concealed therefrom.

Verified at Khordha on this 031 day of January 2025
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Manas Kumar Patasani
Not: ary,

Khordha V ;'
BEFORE THE NATIONAL GREEN TRIBUNAL i A

EASTERN ZONE BENCH, KOLKATA \
ORIGINAL APPLICATION NO. 109/2024/EZ |

IN THE MATTER OF:
Smt. Haripriya Patel ...Applicant
Versus
State of Odisha & Ors. ...Respondents
AFFIDAVIT

No - 634 02 .25

I, Poornima P., Divisional Forest Officer, Khordha, r/o at Divisional Forest Officer,
Khordha, Odisha — 752055 do hereby solemnly affirm and state as under:-

1. That I am the Respondent No. 3 in the above noted case and 1 am well

conversant with the facts and circumstances of the present case and therefore

competent to depose about the same.

2. ThatIhave read and understood the contents of the accompanying Inspection
Report, which has been jointly prepared by me and the Senior Scientist of the
Odisha State Pollution Control Board. I state that the contents of the said report
are true and correct to the best of my knowledge and belief, based on the
inspection carried out of the Kanjia and Kiakani lakes, located between

Nandankanan Zoological Park and Nandankanan Botanical Garden.

3. That the Annexures annexed to the present inspection report are the true

copies of their respective originals.
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ANNEXURE R - 3/1

Committee Report on Kanjin nnd Kinknni lnkes situated between Nandankanan Zoological Park

and Nandankanan Botanical Garden as per the Direction of Hon’ble National Green Tribunal in

OA 109/2024/EZ-Bench, Kolkata filed by Smt. Haripriya Patel

In compliance with the directions of the National Green Tribunal dated 04.07.2024, the committee
consisting of the following members inspected the Kanjia and Kiakani lakes and the surrounding areas in
Nandankanan on 02.08.2024 and 11.09.2024.

I. Divisional Forest OfTicer, Khordha and

2. Senior Scientist, Odisha State Pollution Control Board.

During the visit, samples were collected from Kanjia and Kiakani lakes to assess the water quality
and pollutant levels. The documents from Deputy Director, Nandankanan relating to the extent of lake
area, their inlets and outlets, previous water quality reports, flora and fauna, plantations undertaken in the
catchment area, lake improvement measures, and extent of encroachments were assessed and inspected in
the field. Further, Odisha Space Applications Centre was approach‘ed to assess the change in lake area and
forest cover.

Notification and Area:

Both Kanjia and Kiakani lakes are a part of Nandankanan wildlife sanctuary which was notified
by erstwhile Forest, Fisheries and Animal Husbandry Department vide notification No. 20682-8F(WL)-
160/78 did 03.08.1979. The Eco-sensitive zone of the sanctuary was notified vide SO 4444(E) dud
10.12.2019 of Ministry of Environment, Forest, and Climate Change. The notifications and maps are
enclosed as Annexure 1, 2, 3.

The Kanjia lake measures 66 hectares in area as per the records and was listed as a wetland under
the National Wetland Conservation and Management Programme (NWCMP) bif the Ministry of Forests.
Environment & Climate Change, Government of India in the yeér 2006. The Kiakani lake measures 25
hectares in area as per the records. -l

For the latest figures, Odisha Space Applications Centre was approached to provide data on change
in the lake area over the past 10 years, Though the GIS area received from ORSAC is difterent from the
recorded area, there has not been a drastic change in the overall lake area over the last 10 vears. The map

provided by ORSAC is enclosed as Annexure 4,

Change of Water Spread Area in Hecetares of Kanjia and Kiakani Lakes

l.ake Name Kanjia Lake Kiakani Lake
Year 2014 00.63 20.88
Year 2024 60.80 20.58

Source: Odisha Space ApplicatlonsCentre .,
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Forest Cover:

The terrestrial vegetation spreads over 321 ha of the Nandakannan Wildlife sanctuary as per the
management plan. The Nandankanan wildlife sanctuary is characterized by good forest cover and
therefore only enrichments and gap plantations are undertaken. The map shoWwing the forest cover as

provided by Dy director Nandankanan is enclosed as annexure no 5. The list of enrichment plantations

undertaken in the last 10 years is provided beloy.

Year of Plantation No of Seedlings Planted
2014-15 5000
2019-20 1750
2021-22 350
2022-23 817
2023-24 1100
2024-25 3863

r

For the latest data on forest cover, Odisha Space Applications Centre was approached to provide

data on change in forest cover the past 10 years. It is observed that there is an increase of 15.58 Ha of

forest cover inside the Nandankanan Sanctuary. The forest cover maps of 2013 and 2024 are enclosed

annexure no. 6A and 6B respectively.

Change in Green Cover / Forest Cover of Nandankanan Wildlife Sanctuary

YEAR AREA (Ha)
2013 251.94
2024 267.52

Source: Odisha Space Applications Centre .

To assess whether any change in forest cover has happened in 4 km radius from the

boundary of Nandankanan sanctuary, land-use land cover change in the last+I0 years was

received from ORSAC. It can be seen that there has not been a drastic change in the forest

cover with only 5% reduction, and area under p!antations-queét have increased by 79 %.
(Annexure 7A and 7B) ;

as

LANf;’SIEF/{ ALg:"UDSCg;/ ;Z;’SE\?&FSA%VER AREA (Ha) in 2013 AREA (Ha)in 2024 '| % change
BUILT UP 784.97 1484.59 89%
A PLOTTED LAND 563.75 1229.15 118%
: ROAD 199.22 293.38 ar%
RAILWAY 56.91 65.89 16%
BRIDGE 1.32 1.48 12%
MINING / DUMP 85.86 118.66 38%
BRICK KILN 133.61 70.49 47%
; AGRICULTURE 3148.38 “2300.23 27%
eSSt Ullicer
a Division
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NON AGRICULTURAL LAND/ VACANT LAND 337.3 294 13%
FOREST 926,14 875.59 5.50%
PLANTATION - FOREST 63.06 112.75 79%
PLANTATION - HORTICULTURE 93.76 326.41 248
TREE CLAD 71.47 ©154°66 54%
SCRUBLAND 1577.06 731.05 54%
MARSHY LAND 238.21 213.16 10.50%
WATERLOGGED 74.37 68.74 7.50%
WATERBODY - PONDS/ RESERVOIR 72.23 92.48 28%
WATERBODY - STREAMS/ RIVER/ CANAL 220.46 215.37 2.30%
TOTAL AREA 8648.08 8648.08

Source: Odisha Space Applications Centre

Lake Flora:

The lake vegetation is comprised of 10 species of submerged macrophytes, of which the
predominant ones are Ceratophyllum demersum and Hydrilla verticilata. There are 14 species of free
floating and rooted free floating macrophytes. Where there are floating species, the area is free from.
submerged macrophytes. The deep waters is dominated by Salvinia cucullare Ne tmbo sp. and:
Nymphoids sp while the shallow waters is dominated by Euryale ferox in the western part and Elchhorch
sp. in the northern part of the lake. There are 24 species of emergent macmphytes that proyide habnat torJ
the water birds like Rails and Coots. Some of the tall species are Typha anguslam Ludwzgm P
Adenostemma sp. and Aeschynomene sp. The list of submerged, floating, and: emerged macrophytes are

enclosed (Annexure -8 ).

Lake Fauna:
There are 39 species of birds, 14 species of reptiles and 41 species ofﬁsh, and 3 sbecies of prawns

(Annexure - 9). The result of waterfowl census conducted in January for the last 5 years is provnded below.

Year No of Birds 5

2020 1594

2021 1184 oo
2022 1658 A b
2023 1100 ‘
2024 1204

o

- i o A
“r. Env. Sclentist

Divicional Forest Officer ; )
HKhordha Division 5.P.C.Board, Odizig
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Water Quality:

Water samples were collected from 8 locations in Kanjia and Kiakani and tested for
water quality parameters and pollutant levels, The lake exhibited eutrophic condition with
presence of Nitrates, Phosphates and Sulfates and Dissolved Oxygen (DO) cc');ncentrati(m of
less than the prescribed (> S mg/l) in 4 out of 8 locations. Due to sufficient availability of
nutrients such as Nitrates, Phosphates, and Sulphates, the lakes possess dense growth of
hydrophytes, weeds, and wild grasses. The less exposure of the water to the sunlight due to
dense growth might have reduced the DO levels. At all locations, Biological Oxygen Demand
(BOD) is well within the prescribed range. The faecal coliform content is beyond the desirable
300 MPN/100 ml in 3 out of 8 locations. The water quality assessment report of scientists from
State Pollution Control Board is enclosed as Annexure no.10.

Water quality assessment was also carried out in 2022 with the help of Wetland
Research and Training Centre, Chilika Development Authority. The report highlighted that the
water quality was good in Kanjia lake with parameters well within the range,prescrib:ed by
Central Pollution Control Board. However, the DO levels were low in Kiakani lake and the

lake was in meso-eutrophic condition. The Kanjia and Kiakani lake survey report is enclosed

as annexure no 11.
Water Supply for the Zoo:

The Nandankanan Zoological Park consists of more than 4000 animals belong}ng to
168 species. Water requirement for the animals is met with water lifted from Kanjia and
Kiakani lakes. Water is lifted from 7 different locations, treated through filtration and
chlorination, and then provided to the zoo animals.

Effluent Discharge:

Nandankanan zoological park has its own waste management system and no effluents
are released into the lakes, :
Encroachments: ‘

During inspection, no encroachments were found in the irﬁmediate vicinity ot‘the‘lai{es.
However, Deputy Director, Nandankanan Zoological Park informed that there are few
encroachments around the park area and that a survey will be carried out with the revenue

authorities to ascertain the exact extent,

-

5 )
Sr. Env. Sclentist

Divisiohal Forest Officer e
Khordha Divigion & 9.C. Board, Odisha
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Lake Improvement Measures:

The following measures have been undertaken for improving the Kanjia and Kiakani
lakes.

De-weeding: De-weeding is undertaken annually to remove the weeds from the surface
of the lakes. The information on de-weeding in the last ten years in Kanjia lake is provided

below. Dredging and weed removal were executed in the entire Kiakani lake in 2023-24 to

excavate the silt accumulated in the lake from surface runoffs.

Years Area of weed removal in Kanjia
Lake in Sq meters
2014-15 -
2015-16 . -
2016-17 71429
2017-18 49034
2018-19 -
2019-20 -
2020-21 22727 )
202122 183539 '
(119700 cum of desilting and
dredging was also done)_ ‘
2022-23 68458 i o
2023-24 162338

Ban on the use of the diesel operating boats: For boating in Kanjia and Kiakani lakes,
mechanized and diesel operating boats are banned. Only paddle and manually operated boats
are deployed for providing the boating facility to visitors.

Bank Stabilization: Plantations have been carried out as per prescriptions in the
management plan along the lake periphery, Stone patching was also executed around lake
Kiakani to stabilize its banks.

Drainage Flow: The Kiakani lake water drains to Kainjizi lake and Kanjia lake water
drained out through the outlets to the private lands depicted a‘s black rectangles in Annexure
no 12. However, the outlets are blocked due to developments on those private lands. As the
Jakes receive water from inlets through surlace run-off and there are no outlets to maintain the
drainage low, it results in inundation and flooding. To ensure good drainage flow, the SPeci:\l
Relief Commissioner of Odisha has approved a project for connecting Kanjia and Kiakani lakes
to the Buddh

1ala through a link drainagegchannel of 3.1 kms (Annexure- 13), The drainage
Sr. Fuv.@nlist .

5.P.C.Board, Odisha

T rorest Officor
Khordiha Division
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channel is 5.2 to 8 meters wide and 2 (o 12 meters wide. It is designed to discharge 14.5 to 30

cumecs of water, The DPR of the project is enclosed as Annexure no. 14,

Acration: As the lakes lack outlets und the existing outlets have been choked, the

Nandankanan Zoological Park authority has installed 3 water fountains in Kanjia to provide

aeration to the water bodies.

/'

Dr. Sohan Giri
Senior Environmental Scientist,

And Regional Officer, SPCB, Odisha
3r. Env. Scientist

& 20 Board, Gdishie

vr

Divisional/Forest Officer,

PiviHotdhaorest Officar

k - bt 1
Hhordhs Division
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30. watawefiy Srresr | yfdr = & agrar Far s

5. qriied sRfR- ¥y e o aflgEar ¥ suadt ft gwr qrited ¥ o arizd affd &1 e w7t g, o
Frwfofya & Resg st snifq-

wg. | el afafy @ dwew T |
(i) FAFIL, GICT ALY, T,
@i FAFET, FIF T Feided & yfafafer e,

e,

iy | Tfor SeTges an giem ST, WEeEe & yiafae

(Gv) | ¥% G G A F & § FIH FA A AR HSAT ¥ TF | W,

sfafafar i v T g

W) s faere it F afa ; T,

(vi) T §ETR g AT S fafeear § o g e

(vii) o7 ¥ TiATeT aear a1 faafaerey & iRfRafed § or R qaET;

(viii) | @rgger, spaevER TR faere & it I,

(ix) G2 T TEAV (A= AT F AEed qiA & gfafafe e .

(x) wﬁ%&ma‘aﬂ?ﬁmwﬁwmaﬁtmmﬁ.ﬁwmaﬁm“
AT

6. PrSa—frae:- (1) ATtz afdfY 2 erftrgera % Iuet & ergarer F1 wrted F 3t
(2)Wﬁwﬁﬁﬂmmaﬁﬁmnwwmaﬁﬂﬁﬁ%wmw%ﬁq@naﬁtwm
ATt AR Trey AR g Afed Y ST _ ‘

(3) = FamrmreTei £, ST WTed AT ¥ qehret qataeer el A wArer i st edi w1533 (), arde
14 frrawaz, 2006 41 aqat # afeafea &, s o iR wadt s ¥ ana &, foamy o St 4 4 % speftw wrooht
i 141 FafafEe ufifig Rrmeardt ¥, aried afifd grr areafeas ATy wacfia gemet & s ot gefter £ amft
A7 7o AT % et % gt g Tataewr qEety ¥ oy Flfa @ & wataee, aw ik sy aiedT
w1 %1 fAfde fr smom

(4) 77 BTt £, ST AT ETE F AT qavaeor S A WATers i sIewET Wi . 4, 1533 (31) e 14
fada7, 2006 1 agaT # afeafera 727 £, e oy qriRafRd 638 o # s &, AT 9% R0 4 & snftw qroft §
pafatafEy afafig Prarsarit &, wrzh afafd gro aafes R e gome & srar o d@ftear f st s
30 7wz Fafarmar ofiroot 91 fafde famr smom

o
v
ooV

ivigional Forest Officer
é%-. e antlst l?hordha Divislon, Khordha

Reglonal Office
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[\ N-TUE 3 MITE T U ¢ AT /1

(5) wiftzdl affd w1 A an daa NS DR =Ry ¥ R, At wor g & Prfr gt FaAA FTAT
2, yafaon afRfRaw, 9 v 19 % sefia uRar wed AT W [ vz gy
(6) Witz wiRR ey 7T qRY A AurT v ANeqral 0T fste wga gt Rt o afafRfedt o A, Azt
S a7 s TR % wRARE A am A Rud ¥ ngrar s [ st emid!
(7) wTEd sRR va@s ad i 31 nﬁam%wrﬁ‘ﬁmwﬁﬂarﬁmmm%ﬁt;‘}imﬁ:tj@ra’mﬂaﬂﬁﬁ
mv&mmﬁ%mmﬁ%aowwwﬁm
(S)WWWWW.ﬁaﬁrmuﬁaﬁﬁmm:ﬁzﬁnﬁﬁaﬁaﬁgwﬁ%wﬁﬁﬁzﬂ%mﬁ
fager 2 g3, S ag SiF GWA |
7. SRR SO~ S ST ¥ sl F¥ sy 3 ¥ Forg Fhr wE s T wETT At g, afx i
RRfEE wwawh
s.gﬁqﬁé.aﬁ%m.-marﬁ)w%ma, W%Wmmmwmmt@ﬁvgﬁﬂ
aﬁmwwﬂﬁﬁ?aﬂ%ﬂmwﬁﬁ@%aﬁﬂiuﬁsr,uﬁaﬁ%ﬁ,%a{mﬁwg’ﬁ‘r|
[T, . 25/49/2017-4TE3]
<f, wefter w7 EAIE, AmRE S

IqTay-1

aﬁmwﬂﬂmﬂwwﬁmkﬂmwﬂﬁqﬁﬁﬁﬂﬁmmﬂﬁw

Wm%mﬁmﬁwm@ﬂ%ﬁmﬁ@ﬁmwnm%ﬁmm1 11
a% 150 #zx §1 dwa g ¥ A, ww dear 11 7 25 o T ST 25 & 32 @@ 125 et $1 s g F ’ra 11
sreraTeoT ST ¥ ara o Tee Y, wEw ¥ ard fedt &, & e 32 & 51 9% 270 wfrex s gl ¥ @ Tf o T
S Tz 9.5 (ATH ST ATvETRd 8, mﬁ.87ﬁ112w340ﬁﬁﬁaﬂm§&%muwaﬁﬁa@rﬁa
AT £ TR AHATT (T AR, W)ﬁﬁmwﬁﬁﬁmﬁﬁa%ﬁr%mﬁ. 131 ¥ 137 %
et 2, wﬁ%ﬂﬁﬁﬁﬁaﬁﬁnﬁﬁﬁﬁﬁﬁ%ﬁxﬂﬁaﬁ%aﬂéﬂ-mw%mﬂ
s ST w4131 & 137 % Are-ary < 2

gwr/ /Nj"’/
S v :
. Scientist Divisional Forest Officer
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S.P.C. ngfge Khordha Division, Khordha

Bhubaneswar (Odisha)

22 \mq/

46



24 23 47
W\

12 THE GAZETTE OF INDIA : EXTRAORDINARY [PART [I—SEC. 3(iD)]

IqTag-11%
wmﬁt%maﬂtm%ww&ﬁwﬁﬁﬂﬂhﬁmﬁwmﬁhmwmﬁm

[ousang

A M ‘
= ,{\.m...-r =
3 iy

T

TS 7
',..,,’..,/.: .,.-'
X1y a 7).

ARURACHAL
P Aﬂ[u

{ iR
Ng - MADMYA'
.5 2 (PRADESH
\ }E s
P Y I
AANAY S h L S PHTIYIT

DA NHAYE
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oA
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IrrEa- 7

WG G (qa 3 amk) Srdieie v e el & s st Raias ¥ ure st avusha s F
e wa st % i e St Y aais amr amie

MAP SHOWING ECOSENSITIVE ZONE SURROUNDING NANDANKANAN SANCTUARY
s uar

-+

)
s
.\' \ Y BCALE ; 1: M09
e ¥ Y 3 1 . [ —
1 } i "\ b i Y TR TR | * ——
55 LB :
A s 2 ‘ f
- [ cmbaLfrr‘\\\r L I A_ Yo ucso

h-'u-l,«h ..n
y

B
= Pawt of ECZ boundny (A - @)

10

Cuttach - 1877 HaF0.18 sabm.
Khurda- 11391 Hal 143 sqkm

Latiydinal & Longinainal

NITLITN-BVIFNTH
BS4TITE (BSITAYE

2 e
- qa L
(AN
Iqra-ll|
Tt # T TR AR ¥ g dEeaTl & RS
w-siEta fRaa Tt (st w) sraea
T =W Ta(ariem) T (3Ai)
feft fome q5e feaft fime A5e
1 20 24 35.300 85 49 20.700
2 20 24 31.733 85 49 23.543
2 20 24 31.917 85 49 26.136
4 20 24 31.647 85 49 28.141
5 20 24 31.300 85 49 33.447
Ot gurer
. \én/ otfice!
Scientist iyigional Forest ha
eglona| Office ;?hordha Division, Khor

S.P.C Boar,
. d
Bhubaneswar (Odisha)
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27

I T UANYT ¢ 3Ry

20 24 30.668 85 49 35,002
7 20 24 28.075 85 49 38.805
8 20 24 26.251 85 49 39.281
9 20 24 24,002 85 49 41.697
10 20 24 22.318 85 49 43.674
11 20 24 18.635 85 49 43107
12 20 24 13.463 85 49 42.218
13 20 24 07.874 85 49 41.286
14 20 24 05.904 85 49 40.183
15 20 24 00.700 85 49 37.935
16 20 24 00.582 85 49 39.166
17 20 23 59.950 85 49 40.387
18 20 23 59.533 85 49 40.269
19 20 23 57.091 85 49 41.854
20 20 23 57.445 85 49 43.06
21 20 23 56.267 85 49 42.892
22 20 23 55.207 85 49 43.139
23 20 23 54.050 85 49 43.835
24 20 23 53.269 85 49 44,284
25 20 23 52.830 85 49 | 44,927
26 20 23 52.369 85 49 44.34
27 20 23 51.395 85 49 43.374
28 20 23 51.684 85 49 42957
29 20 23 50.977 85 49 42,582
30 20 23 50.699 85 49 42.818
31 20 23 47.936 85 49 39.755
32 20 23 46.041 85 49 37.967
33 2 23 44671 85 49 36.650
34 20 23 44.221 85 49 36.404

3 ) o=
SR&%&W pi¢isional Forest ‘?‘::,ma

Regional Office

S.P.C. Board

Bhubaneswar (Odlsha}.

Khordha Division,

26
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35 20 23 44,414 85 49 35.386
36 20 23 44,606 85 49 34.476
37 20 23 44,317 85 49 34.241
38 20 23 44,189 85 49 33.877
39 20 23 44,082 85 49 33.438
40 20 23 44.060 85 49 33.031
41 20 23 44.059 85 49 32.510
42 20 23 43.228 85 49 31.979
43 20 23 42,539 85 49 31.375
44 20 23 41.528 85 49 30.565
45 20 23 40.522 85 49 29.730
46 20 23 39.596 85 49 28.955
47 20 23 38.554 85 49 28.048
48 20 23 37.552 85 49 27.251
49 20 23 36.524 85 49 26.468
50 20 23 35.509 85 49 25.658
51 20 23 34.416 85 49 24,751
52 20 23 34.004 85 49 23.236
53 20 23 33.134 85 49 23.860
54 20 23 '32.807 85 49 20.109
55 20 23 32.383 85 49 19.633
56 20 23 27.058 85 49 19.059
57 20 23 25.606 85 49 17.581
58 20 23 25.580 85 49 16.476
59 20 23 24.861 85 49 15.603
60 20 23 23.602 85 49 16.142
61 20 23 22,574 85 49 16.039

- 62 20 23 21.803 85 49 16.669
63 20 23 21.867 85 49 17.273

2o
it SarAr
9"'7/ Divisional Forest ;?é:,i;iie\:a
SR Env. Scientist Khordha Division
Regional Offjce
Bhuba -"C. Board

Neswar (Odisha)
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I %1 TSATR ¢ 3rmem

Reglona
S.P.C. Board

qhubaneswar (Odishay

« Env. Scientist
| Office

Khordha D

ivision, Khordha

64 20 23 20.402 85 49 17.992
65 20 23 17.832 85 49 17.800
66 20 23 17.807 85 49 14.754
67 20 23 13.939 85 49 15.885
63 20 23 11.896 85 49 16.412
69 20 23 10.431 85 49 15.885
70 20 23 08.388 85 49 14.266
71 20 23 09.224 85 49 12532
72 20 23 10.046 85 49 12.429
73 20 23 10.046 85 49 11.118
74 20 23 10.778 85 49 11,195
75 20 23 11.292 85 49 08.89
76 20 23 11.781 85 49 07.302
77 20 23 13.502 85 49 04.282
78 20 23 15.134 85 49 04.475
79 20 23 14.993 85 49 02.856
80 20 23 14,517 85 49 01.533
81 20 23 15.070 85 48 59.657
82 20 23 15.622 85 48 58.513
83 20 23 15.867 85 48 57.395
84 20 23 16.008 85 48 56.856
85 20 23 17.306 85 48 55.417
86 20 23 17.537 85 48 53.926
87 20 23 12.988 85 48 50.919
es 20 23 12.911 85 48 50.238
89 20 23 13.489 85 48 49.365
) 20 23 14.415 85 48 41171
91 20 23 13.862 85 48 47.424
92 20 23 12.886 85 48 48955 |
"y B QAL
/ Divisional Forest Officer
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a3 20 23 12.333 85 48 48555
04 20 23 12.847 85 48 47.810
95 20 23 11.511 85 48 46.140
96 20 23 10.393 85 48 44.328
97 20 23 09.545 85 48 42,002
98 20 23 10.920 85 48 39.831
99 20 23 11.986 85 48 38.083
100 20 23 19.567 85 48 34.832
101 20 23 21.340 85 48 36.618
102 20 23 20.749 85 48 37.544
103 20 23 21.160 85 48 38.738
104 20 23 21.225 85 48 39.098
105 20 23 22,497 85 48 39.625
106 20 23 24.128 85 48 36.297
107 20 23 24,822 85 48 36.516
108 20 23 25.375 85 48 33.766
109 20 23 26.056 85 48 31.826
110 20 23 29.409 85 48 31.145
111 20 23 29.422 85 48 30.669
112 20 23 25.401 85 48 29.449
113 20 23 27.713 85 48 27.174
114 20 23 29.744 85 48 24,013
115 20 23 32.866 85 48 19.285
116 20 23 34.986 85 48 16.561
117 20 23 33.560 85 48 15.623
118 20 23 33.881 85 P Ty ——
L 20 23 34.125 85 48 W
120 20 23 33.200 85 48 "‘0‘7554‘—
___ji_- 20 23 33.958 85 8 | 03108 ]
— 1 "
 c BRALARA

. E(Sc;entist

Regional office

S.P.C, Board
Bhubaneswar (Odishay

o

Divisional Forest Officer
Khordha Division, Khordha
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' UM 1-=08 3iiy] WIRT TSI ¢ aRmmRy) 19
122 20 23 33.984 85 48 00.050
123 20 23 37.761 85 48 00.538
124 20 23 43.132 85 48 01.746
125 20 23 43.980 85 48 00.140
126 20 23 45.574 85 48 00.708
127 20 23 52.053 85 48 06.365
128 20 23 56.191 85 48 10.944
129 20 24 01.566 85 48 17.521
130 20 24 06.530 85 48 23.000
131 20 24 11.190 85 48 29.763
132 20 24 11.426 85 48 32771
133 20 24 11.533 85 48 36.605
134 20 24 12117 85 48 49.063
135 20 24 14.247 85 48 54.346
136 20 24 22,761 85 49 00.468
137 20 24 32,623 85 49 12.132

aﬁvﬁﬁzmﬁﬁqﬁﬁﬁﬁsﬁq%wgﬁw%ﬁ-ﬁﬁw

HETLT SATEATT F qIRRATIT Haat ey ST oot Forsari
wWY TR () HETHT (3)
T 85.82496 20.40941
# 85.83039 20.40817
dt 85.8321 20.40513
L 85.83134 20.40065
£ 85.83229 20.39799
% 85.82972 20.39551
St 85.83115 20.39256
T 85.82544 20.39113 ]
arg 85.82316 20.38428
L NPPARVEN
e s - ‘
L5, St i,
BhUb;.S.P.C. Board

Neswar (Odisha)
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& 85.81754 20.38619
¥ 85.81811 20.38428
L&) 85.81031 20.38152
LL 85.81078 20.38761
LGl 85.80607 20.39113
& 85.80145 20.39152
kil 85.80126 20.39523
T 85.81012 20.40341

1—W%mﬁmmawaﬁamm%ﬂﬁﬁqﬁﬁmaﬁﬁ%maﬁmwﬁﬁ@

I -1V

[ ] = ] 5
Fzw TYTISAT 18.77 85°49'20.700" 20°24'35.300" 1 ‘
85°49'26.869" 20°24'36.529" 2
85°49'37.628" 20°24'32.828" 3
85°49'41.534" 20°24'30.910" 4
85°49'46.469" 20°24'22.686" 5
85°49'46.301" 20°24'20.840" 6
85°49'44.508" 20°24'19.927" 7
85°49'43.251" 20°24'18.950" 8
85°49'43,841" 20°24'22.373" 9
B85°49'41.696" 20°24'24. 002" 10
85°49'39.281" 20°24'26.251" 11
85°49'38.896" 20°24'28.075" 12
85°49'35.092" 20°24'30.568" 13
85°49'33.447" 20°24'31.301" 14
85°49'28.141" 20°24'31.647" 15
| 85°49'26.136" 20°24'31.917" 16
85°49'23,700" 20°24'31.800" 17
YT 1 7.678 85°49'46.301" 20°24'20.840" 6
85°49'44.508" 20°24'19.927"
85°49'43,251" 20°24'18.950" 8
85°49'45,852" 20°24'15,902" 18

‘ <

O
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Regional Office
. S.P.C. Board
hubaneswar (Odlsha)
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DivisTonal Forest Officer

Khordha Division, Khordha
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21

B5°49'44 139"

2002400662 | 19
N | T T esvaaore | svemengar | o
| B594B.052° | 2072350.359° | 29

B5°49'40,126" | 20°2355.086" | 22

85°49'46.743" | 20°2354.384" | 23

85°4945.760" | 20°23'63.764" | 24

85°49'44.535" | 20°2354.002" | 25

85°4943.884" | 20°23'56.067" | 26

85°49'43.558" | 20°23'56.092" | 27

85°49'43.764" | 20°23'58.208" | 28

85°49'42.428" | 20°23'57.848" | 29

85°49'40.851" | 20°24'00.178" | 30

85°49'40.868" | 20°24'00.572" | 31

85°49'30.669" | 20°24'01.155" | 32

85°49'38.444" | 20°24'01.258" | 33

85°49'40.586" | 20°24'06.397" | 34

85°49'41.656" | 20°24'08.196" | 35

85°49'42.428" | 20°24'13636" | 36

e — SETTET 60.828 | 85°48'53.575" | 20°23'11.456" | 65
85°48'52.268" | 20°2313.302" | 66

85°48%52.241" | 20°2314.537" | 67

85°48%52.435" | 20°2315.544" | 68

85°48'54.409" | 20°23'09.961" | 129

85°48'54.897" | 20°23'09.549" | 130

85°48'66.542" | 20°2307.185" | 131

85°48'56.509" | 20°2306.153" | 132

85°48'56.490" | 20°23'05.540" | 133

85°48'55.257" | 20°23'03.587" | 134

85°48'51,556" | 20°23'00.966" | 135

85°48'47.907" | 20°22'58.910" | 136

85°48'45.440" | 20°22'57.000" | 137

85°48'42.613" | 20°22'55723" | 138

85°4840.146" | 20°22'55.055" | 139

85°48'35.006" | 20°22'55.107" | 140

85°48'30.432" | 20°22'55.980" | 141

85°48'28.633" | 20°22'56.854" | 142

N 85°4827.811" | 20°22'58.499" | 143
- 85°48'28.530" | 20°2302.714" | 144
85°48'30.638" | 20°23'10.423" | 145

o
T BOQANAANA

SR, Eny, Scientist

R§glonal Office
P.C. Board
Ghubaneswar (Odisha

{6Tonal Forest Office
I?t‘\;vdha Blvision, Khordha
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85°48'30.895" 20°23'13.918" 146
85°48'30.792" 20°23'17.002" 147
85°48'30.278" 20°23'20.034" 148
B5°48'28.685" 20°23'22.347" 149
85°48'26.834" 20°23'23.837" 150
85°48'24,110" 20°23'26.510" 151
85°48'16.966" 20°23'31.200" 152
85°48'10.233" 20°23'31.753" 153
85°48'07.972" 20°23'30.981" 154
85°47'58.875" 20°23'32.266" 155
85°47'57.384" 20°23'33.603" 156
85°47'56.973" 20°23'35.556" 157
85°47'57.539" 20°23'40.387" 158
85°47'58.207" 20°23'43.059" 159
85°47'58.016" 20°23'43.351" 160
85°48'28.464" 20°24'10.295" 171
85°48'23.000" 20°24'06.530" 172
85°48"17.521" 20°24'01.566" 173
85°48'10.944" 20°23'56.190" 174
85°48'06.365" 20°23'52.053" 175
85°48'00.708" 20°23'45.574" 176
85°48'00.140" 20°23'43,980" 177
85°48'01.746" 20°23'43.132" 178
85°48'00.538" 20°23'37.761" 179
85°48'00.050" 20°23'33.984" 180
85°48'03.108" 20°23'33.958" 181
85°48'07.328" 20°23'33.229" 182
| 85°48'09.179" 20°23'34.283" 183
85°48'15.629" 20°23'33.615" 184
85°48'16.400" 20°23'35.131" 185
85°48'19.227" 20°23'32.972" 186
85°48'23.904" 20°23'29.863" 187
85°48'27.013" 20°23'27.833" 188
85°48'29.274" 20°23'25.391" 189
S 85°48'30.559" 20°23'29.477" 190
85°48'31,022" 20°23'29, 529" 19
N 85°48'31.665" 20°23'26.137" 192
85°48'33.695" 20°23'25.366" 193
bocee ] 85°48'36.444" 20°23'24,980" 194
ez sl
e i Forest Officer
SRG;,Q:L_’ fclenust l?r::r?ii:: g'lvlslon. Khordha
Off Ce
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85°48'36.264" 20°23'24.184" 195
85°48'39.502" 20°23'22.693" 196
85°48'38.988" 20°23'21.331" 197
85°48'37.344" 20°23'20.843" 198
85°48'36.444" 20°23'21.434" 199
85°48'34.645" 20°23'19.584" 200
85°48'37.781" 20°23'12.054" 201
85°48'39.631" 20°23'10.949" 202
85°48'41.687" 20°23'09.613" 203
85°48'44.025" 20°23'10.384" 204
85°48'45.927" 20°23'11.514" 205
85°48'47.546" 20°23'12.928" 206
85°48'48.265" 20°23'12.388" 207
85°48'48.728" 20°23'12.928" 208
85°48'47.186" 20°23'13.879" 209
85°48'47.649" 20°23'14.521" 210
85°48'49.113" 20°23'13.467" 211
85°48'50.090" 20°23'12.902" 212
85°48'50.809" 20°23'12.953" 213
85°49'28.084" 20°23'38.549" 111
85°49'29.374" 20°23'38.755" 112
85°49'30.693" 20°23'39.380" 113
85°49'32.011" 20°23'40.417" 114
85°49'33.110" 20°23'41.653" 115
85°49'33.082" 20°23'42.896" 116
85°49'32,839" 20°23'44.355" 117
85°49'32.127" 20°23'43.576" 124
85°49'31.508" 20°23'42.848" 125
85°49'30.702" 20°23'41.830" 126
85°49'29.910" 20°2340.771" 127
o 85°49'29.075" 20°23'39.839" 128
=TT TLATAYL 35.470 85°49'38.252" 20°23'46.324" 37
o 85°49'39.458" 20°23'43.368" 38
85°49'42.670" 20°23'40.927" 39
85°49'44.083" 20°23'34.887" 40
85°49'42,284" 20°23'33.731" 41
85°49'37.916" 20°23'34.117" 42
85°49'34.960" 20°23'32.575" 4ﬂ
85°49'30.206" 20°23'29.620" 44
o
, O QRAAAWNA,

O
S "@;tlst

€glonal Office
S.P.C. Board
Bhubaneswa, (Odisha)

Divisional Forest Officel

Khordha Division, Khordha
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85°49'27 893" 20°23'29.877" 45
N 85°49'26.608" 20°23'30.776" 46
85°49'24 552" 20°23'20.491" 47
85°49'22.368" 20°23'29.363" 48
85°49'21.854" 20°23'25,122" 49
85°49'19.798" 20°23'22.938" 50
85°49'21.212" 20°23'20.625" 51
85°49'20.698" 20°23'16.770" 52
85°4920.235" | 20°2315.665" | 53
85°4918.848" | 20°2314.226" | 54
85°49'19.516" | 20°2311.040" | 55
85°4918.436" | 20°2308.264" | 56
B 85°4916.380" | 202305.746" | 57
L 85°49'14.376" 20°23'04.718" 58
85°49'13.245" 20°23'04.770" 59
85°4908.774" | 20°2307.288" | 60
85°4904.332" | 20°2300.453° | 61
85°4901.064" | 20°2311.400" | 62
85°48'58.598" 20°2312.016" 63
85°48'54.691" 20°23'13.250" 64
[ 85°4853.575" | 202311.456° | 65
[ 85°4852.268" | 20°2313302" | 68
85°48'52.241" | 202314537 | o7
85°48'52.435" | 202315544 | 68
85°4853.842' | 20°2317.785" | 69
85°4855.204" | 20°2317.425" | 70
85°4856.720" | 20°2316.089" | 71
85°4857.337" | 202316.063" | 72
85°4857.979" | 202317142 | 713
B 85°4858.211" | 20237117 | 74
B 85°48'58.391" | 2072315720" | 75
85°48'59.495" | 202315.138" | 75 |
854901397 | 20°2314.604" | 77
854902656 | 20°2315.138" | 79
854904327 | 20°2315215° | 79
L\ 854904005 | 20°2313570° | 8o
854907.102" | 20°2311.823" | g1 |
] 85°4908.516" | 20°2311.360" | g2 |
85°49'11.060' | 20°2310.872" | g3
-°
. € darAAAA

S J’Kcrentlst

Reglonayl Office

S.p.C, Board
Bhubaneswar (Odlsha)

Divislonal Forest Offices

Khordha Division, Khordha
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8549'10.031" | 20°23'10.101" | 64
B5°49'12.242" | 20°23'10.127" | 85
B570'12.345" | 20°2300.227" | 86
B5°49'14.006" | 20°2308.379" | 87
B5°49'15.085" | 20°2310.487" | 68
85°49'16.217" | 20°23'11.964" | 89
85°49'15.729" | 20°23'14.007" | 90
85°49'15,125" | 20°2315.948" | 91
85°40'14.663" | 20°2317.939" | 92
85°49'17.721" | 20°23'18.029" | 93
85°49'17.913" | 20°2320.586" | 94
85°49'17.220" | 20°2322.051" | 95
85°49'16.603" | 20°2321.935" | 96
85°49'15.973" | 20°2322.719" | 97
85°4916.166" | 20°2323.747" | 98
85°49'15.678" | 20°2325.057" | 99
85°49'16.474" | 20°2325.751" | 100
85°49'17.656" | 20°2325.833" | 101
85°49119.121" | 20°2327.272" | 102
85°49'19.558" | 20°2332.310" | 103
85°49'20.213" | 20°2333.042" | 104
85°49'24.068" | 20°23'33.389" | 105
85°49'23.259" | 20°23'34.198" | 106
B5°49'24.878" | 20°2334.648" | 107
B85°49'25.867" | 20°23'35.817" | 108
85°49'26.651" | 20°23'36.807" | 109
85°49'27.512" | 20°23'37.860" | 110
85°49'28.084" | 20°23'38.549" | 111
85°49'20.374" | 20°2338.755" | 112
85°49'30.693" | 20°23'39.380" | 113
85°49'32.011" | 20°2340.417" | 114
85°49'33.110" | 20°2341.653" | 115
85°49'33.082" | 20°2342.896" | 116
85°49'32.839" | 20°2344.355" | 117
85°49'34.054" | 20°23'44.443 | 118
85°49'34.322" | 20°2344.561" | 119
85°49'34.771" | 20°2344.904" | 120
85°49'35.617" | 20°2344.754" | 121
B5°49'36.710" | 20°2344.491" | 122
‘ bartima,

/’

SR. Env, Sclentist
Reglonal Office
S.P.C. Board
Bhubaneswar (Odisha)

Divisional Forest Officer
Khordha Bivision, Khordha
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85°49'36.067" | 20°23'44,954" 123
85°49'32,127" | 20°23'43.676" 124
85°48'54,409" | 20°23'09.961" 129
85°48'54,897" | 20°23'09.549" 130
85°48'56.542" | 20°23'07.185" 131
85°48'56.509" | 20°23'06.153" 132
85°48'56.490" | 20°23'05.540" 133

- FT AL 9.934 85°47'58.207" | 20°23'43.059" 159
B85°47'58.016" | 20°23'43.351" 160
85°47'50.644" | 20°23'46.027" 161
85°48'03.132" | 20°23'50.785" 162
85°48'08,158" | 20°23'55.544" 163
85°48'11,207" | 20°23'58.647" 164
85°48'16.892" | 20°24'04.024" 165
85°48'21.699" | 20°24'07.745" 166
85°48'25.846" | 20°24'10.025" 167
85°48'29.389" | 20°24'11.241" 168
85°48'29.741" | 20°24'11.259" 169
85°48'20.763" | 20°24'11.190" 170
85°47'57.333" | 20°23'44.396" 214
85°47'57.179" | 20°23'45.989" 215
85°47'57.744" | 20°23'47.891" 216
85°48'02.113" | 20°23'53.442" 217
85°48'05.556" | 20°23'56.885" 218
85°48'10.131" | 20°24'01.100" 219
85°48'16.041" | 20°24'05.674" 220
85°48'21.284" | 20°24'10.608" 221
85°48'27.091" | 20°24'14.617" 222
85°48'28.479" | 20°24'15.234" 223
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 10th December, 2019

$.0. 4444(E).—WHEREAS, a draft notification was published in the Gazette of India, Extraordinary, vide
notification of the Government of India in the Ministry of Environment, Forest and Climate Change number S.0. 3263
(E), dated the 5™ July, 2018, inviting objections and suggestions from all persons likely to be affected thereby within the
period of sixty days from the date on which copies of the Gazette containing the said notification were made available to
the public; ‘

AND WHEREAS, copies of the Gazette containing the said draft notification were made available to the public
on the 5™ July, 2018;

AND WHEREAS, objections and suggestions received from persons and stakeholders in response to the
aforesaid draft notification were duly considered by the Central Government;

AND WHEREAS, Nandankanan Wildlife Sanctuary is one of the 19 (nineteen) Wildlife Sanctuaries of Odisha,
Nandankanan Zoological Park together with Kanjia Lake and State Botanical Garden has been notified as Nandankanan
Wildlife Sanctuary on the 3 August, 1979 by the Government of Odisha under Wildlife (Protection) Act, 1972 covering
an area of 4.37 square kilometers and it includes Jujhagarh and Krishnanagar protected forest and a natural freshwater
lake Kanjia, a wetland of national importance, and Nandankanan is situated adjoining to Chandaka-Dumpara Wildlife
Sanctuary;

AND WHEREAS, Nandankanan Wildlife Sanctuary provides an excellent habitat for various wild plants and
wild animals and the Sanctuary enjoys a special place in the State of Odisha for integration of ex-situ and in-situ
conservation of wild flora and fauna. It has a rich floral diversity and about 704 species of wild plants belonging to 142
families have been documented in the protected area of Nandankanan and the important flora recorded from the
sanctuary are oau (Dillenia rnmdica), champaka (Micheilia champaca), uhanti (Alphonsea madraspaiana), barhial
(Annona retteuiata), neua (Annum: squarnosa), chini champa (Artabortrys hocapeialus), potamossu champati
(Polyalihia cerasoides), debadaru (Polyalihia longifblia), guakoli (Poiyaithia suherosa), musakani, akanbindi
(Cissampelos pareira), dandahiya, dadaya (Cocculus hirsulus), kalajati nai (Tilietcora acuminate), padma (Nell-mho
nucifera), agara (Argemone Mexicana), niphura (Capparis brevispina), asadhua (Cpparis zeylanica), banasorisa
(Menne viscose), baruna (Crateva magna), madan mastak (Hybanthus enneaspermus), sundri (Hixa orellana),
khakada (Casearia eiliplica), miragu (Folygala arvensis), sureta (Polycarpon prostraturn), badabalbalua (Portulaca
oleracea), balbaluka (Portulaca quadrifida), Poonang (CalophyThun inophydrhun), Churiana (Mammea suriga), nugesur
(Me.?'ua Jerrea), bana Bhendi (Abeirnoschus manihot), bani, baniya (Hibiscus tiliaceus), bajarmtili (SidclLaCllIﬂ),oElC
and it has been an outstanding place for creating awareness amongst visitors for wildlife conservation and is an imponan;
site for wildlife research and management;

AND WHEREAS, 153 species of mammals, birds and reptiles and 38 species of fishes are being housed in
ftla‘ndanlfanan 'Zoological Park, apart from above, Nandankanan Wildlife Sanctuary is the habitat of many spgcies of free
;gmg V-w"l.[q animals, 50 far, 13 spgcies of mammals, 71 species of birds, 15 species of reptiles, 10 species of amphibians
W“r;jjal;_celcza(:]i ::lru”};u 54 spe'mes: o}' odon_ales and 51 species of spiders have been documented inside Nand;mk:mm;
(I’mb)n’sh mlellus')y'](l]f n.m J(')l””fdu-lld found in the Sunctuary.urc common mongoose (Herpestes edwardsi), common langur
s .«;}.;,c o f/é/,j,l,i‘,:,hlj; n.u[crlq‘u;. .(Mu('nlm m{:lul!(:), three striped pul.m squirrel (quunbulus palmanium), tat (Rattus nattus),
i o ’1{.114.\ .(/)I;’H:)), _ludmn fox (Vulpes bengalensis), pangolin (Mauls crassicandata), grey patridge
L ((,'Urm‘h.n‘lbwr ,,,;'/[,[m.‘vl'.,)' R‘“[-;-c-l vgolldcn buckcfl wu()clp'cckcr (Chrysocolaptes lucidus), Indian roller or blEe
s s uu, m:kc (; )nsl; ) . u/s,?tl.l.s“vlqln‘:r (Daboia russelli), cobra mmme:llme (Naja naja kaouthia), common Indi
St S k ; endre ap"m tristis), chnnllcleun (Chameleon zeylanicus), etc.; w

¢ Nandunkanan Wildlife Sanctuary are wild boar (Sus scrota), ratel (Mellivora

) an
hile some rare fauna recorded
capensis), Indian poprcupine

sional Forest Otficer

SRLEnv. Scientist ydha Division, Khordha

D
Reglona| Ofﬂt:e Kho
Bh bS-P.C. Board
ubaneswar (Odisha)
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(Hystrix indica), mouse deer or Indian chevrotain  (Tragidus  memting), common palm civet (Paradoxurus
hermaphrodites), jackal (Canis aurens), jungle cat (Fells chaos), small Indian clvet (Viverricuta tndica), striped hyena
(Hyaena hyaena), Indian {lying Fox (Prevopus gigantens), red jungle fowl (Gallus galtus murght), red spurfowl
(Galloperdix spadicea). common teal (Anas crecea), cadwall (Anas strepera), northern pintail (Anas acuta),
barred buttonguail (Twrnix  suseitator), yellow fronted pled or mahratta woodpecker (Dendrocopos
mahranensis), small green barbet (Megalaima viridis), copper-smith barbet (Megalaima haemacephala),
brown-headed barbet (Megalaima zeylanica), common hoopoe (Upupa epops), blue bee-eater (Merops
philippinus), yellow monitor lizand (Varanuy falvescens), banded krait (Dungarus fusclatus), checkered keel back
(Nenochrophis piscator), common gieen whip siake (Ahaerulla nasita), etc,. and the number of birds of Indian origin stays
here round the year and breeding of open bill stork, purple moorhen, jacana, red jungle fowl, Indian peafowl, koel,
herons, egrets ete. have been recorded inside the protected atea;

AND WHEREAS, it is necessary to conserve and prolect the area, the extent and boundaries which are
specified in paragraph 1 around the protected area of Nandankanan Wildlife Sanctuary as Eco-Sensitive Zone from
ecological, environmental and biodiversity point of view and to prohibit industries or class of industries and their
operations and processes in the said Eco-Sensitive Zone;

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) and clauses (v) and (xiv) of sub-
section (2) and sub-section (3) of section 3 of the Environment (Protection) Act 1986 (29 of 1986) (hereafter in this
notification referred to as the Environment Act) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules,
1986, the Central Government hereby notifies an area to an extent varying from O (zero) to 340 meters around the
boundary of the Nandankanan Wildlife Sanctuary, in Cuttack and Khordha districts in the State of Odisha as
Nandankanan Wildlife Sanctuary Eco-sensitive Zone (hereafter in this notification referred to as the Eco-sensitive Zone)

details of which are as under, namely: -

1. Extent and boundaries of Eco-sensitive Zone. — (1) The Eco-sensitive Zone shall be to an extent of 0 (zero) to
340 meters around the boundary of the Nandankanan Wildlife Sanctuary and the area of the Eco-sensitive Zone is
1.31 square kilometres out of which 0.18 square kilometres comes under Cuttack district and 1.13 square kilometres
areas in Khordha district and zero extent of Eco-sensitive Zone at Northern boundary of the Sanctuary is proposed
(i.c. adjacent to the pillar No.131 to 137) as boundary is co-terminus with Chandaka-Dampara Sanctuary along the

PWD road.

(2) The boundary description of Nandankanan Wildlife Sanctuary and its Eco-sensitive Zone is appended as
Annexure-I. )

(3) The maps of the Nandankanan Wildlife Sanctuary demarcating Eco-sensitive Zone along with boundary details
and latitudes and longitudes are appended as Annexure-IIA, Annexure-IIB and Annexure-IIC.

(4) List of geo-coordinates of the boundary of Nandankanan Wildlife Sanctuary and Eco-sensitive Zone are given in
Table A and Table B of Annexure-III.

(5) The list of villages falling in the Eco-sensitive Zone along with their geo co-ordinates at prominent points is
appended as Annexure-IV.

2. Zonal Master Plan for Eco-sensitive Zone.- (1) The State Government shall, for the purposes of the Eco-sensitive
Zone prepare a Zonal Master Plan within a period of two years from the date of publication of this notification in
the Official Gazette, in consultation with local people and adhering to the stipulations given in this notification for
approval of the competent authority in the State.

(2) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner as
is specified in this notification and also in consonance with the relevant Central and State laws and the
guidelines issued by the Central Government, if any,

The Zonal Master Plan shall be prepared in consultation with the following Departments of the State
Government, for integrating the ecological and environmental considerations into the said plan:-

(3

=

(i) Environment;

(ii) Forest and Wildlife;

(ili) Agriculture;

(iv) Revenue;

(v)  Housing and Urban Development,
(vi) Tourism;

(vii) Rural Development,

¢ <

s "(de’ntlst

Reglonaj Office
i S.P.C, Board
“Nubaneg, 4 (Odisha)
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(6)

(7

®
®

(viii) Irrigation and Flood Control;

(ix) Municipal;

(x) Odisha State Pollution Control Board;

(xi) Panchayati Raj; and

(xii) Public Works Department (Building and Roads),

The Zonal Master Plan shall not impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all
infrastructure and activities to be more efficient and eco-friendly,

The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,
management of catchment areas, watershed management, groundwater management, soil and moisture
conservation, needs of local community and such other aspects of the ecology and environment that need

attention,

The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban settlements, types
and kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like places, horticultural
areas, orchards, lakes and other water bodies with supporting maps giving details of existing and proposed land
use features.

The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited and regulated
activities listed in the Table in paragraph 4 and also ensure and promote eco-friendly development for security
of local communities’ livelihood.

The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for carrying
out its functions of menitoring in accordance with the provisions of this notification.

3. Measures to be taken by State Government.- The State Government shall take the following measures for giving
effect to the provisions of this notification, namely:-

(60)

Land use.- (a) Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for recreational
purposes in the Eco-sensitive Zone shall not be used or converted into areas for commercial or residential or

industrial activities:

Provided that the conversion of agricultural and other lands, for the purpose other than that specified in
clause (a) above, within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring
Committee, and with the prior approval of the competent authority under Regional Town Planning Act and other
rules and regulations of the Central Government or State Government as applicable and vide provisions of this
notification, to meet the residential needs of the local residents and for activities such as-

(i) widening and strengthening of existing roads and construction of new roads;

(ii) construction and renovation of infrastructure and civic amenities;

(iii) small scale industries not causing pollution;
(iv) cottage industries including village industries; convenience stores and local amenities supporting eco-
tourism including home stay; and 2

(v) promoted activities given in paragraph 4:

Provided further that no use of tribal land shall be permitted for commercial and industrial development
activities without the prior approval of the competent authority under Regional Town Planning Act and other
rules and regulations of the State Government and without compliance of the provisions of article 244 of the
Constitution or the law for the time being in force, including the Scheduled Tribes and Other Traditional Forest

Dwellers (Recognition of Forest Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected
by the State Government, after obtaining the views of Monitoring Committee, once in each case and the
correction of said error shall be intimated to the Central Government in the Ministry of Environment, Forest and

Climate Change:
Provided also that the correction of error shall not include change of land use in any case except as
provided under this sub-paragraph,

‘ al Forest Officet o
I/ ol f‘ho:mv‘s\on‘ Khordha
V. Scientist Khot

Reglonal Office

Bhub

S.P.C. Board
aneswar (Odisha)
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9)

(1) Efforts shall be made to reforest the unused or unproduetive agricultural areas with afforestation and habitat
restoration activities, |
Natural water bodies.=The catchment arcas of all natural springs shall be identified .'l.nd plang fm‘d their
In;m-crr-ui\m and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be raj,vlr]l
N i ; l 1 T oY)
up by the State Government in such a manner a8 o prohibit development activities at or near these areas whic

are detrimental to such areas.

Tourism or eco-tourism.- (a) All new eco-tourism aclivilies or expansion of existing tourism activities within
the Eco-sensitive Zone shall be as per the Tourism Master Plan for the Eco-sensitive Zone.

() The Tourism Master Plan shall be prepared by the State Department of Tourism in consultation with the
State Departments of Environment and Forests.

(€) The Tourism Master Plan shall form a component of the Zonal Master Plan.
(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive Zone.

(&) The activities of eco-tourism shall be regulated as under, namely:-

(i) new construction of hotels and resorts shall not be allowed within one kilometre from the boundary of
the protected area or upto the extent of the Eco-sensitive Zone whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected area till tl_ie
extent of the Eco-sensitive Zone, the establishment of new hotels and resorts shall be allowed only in
pre-defined and designated areas for eco-tourism facilities as per Tourism Master Plan;

(ii) all new tourism activities or expansion of existing tourism activities within the Eco-sensitive Z.onc shall
be in accordance with the guidelines issued by the Central Government in the Ministry of Enwronme:nt,
Forest and Climate Change and the eco-tourism guidelines issued by National Tiger Conservation
Authority (as amended from time to time) with emphasis on eco-tourism, eco-education and eco-
development;

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of existing tourism
activities shall be permitted by the concerned regulatory authorities based on the actual site specific
scrutiny and recommendation of the Monitoring Commiltee and no new hotel, resort or commercial
establishment construction shall be permitted within Eco-sensitive Zone area.

Natural heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool reserve
areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc. shall be
identified and a heritage conservation plan shall be drawn up for their preservation and conservation as a part of
the Zonal Master Plan,

Man-made heritage sites.- Buildings, structures, artefacts, areas and precincts of historical, architectural,
aesthetic, and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation plan
for their conservation shall be prepared as part of the Zonal Master Plan.

Noise pollution. - Prevention and control of noise pollution in the Eco-sensitive Zone shall be complied in

accordance with the provisions of the Noise Pollution (Regulation and Control) Rules, 2000 under the
Environment Act.

Air pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be compiled in

accordance with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and the
rules made thereunder.,

Discharge of effluents.- Discharge of treated effluent i
provisions of the General Standards for Discharge of En
Act and the rules made thereunder or standards stipulated

n Eco-sensitive Zone shall be in accordance with the

vironmental Pollutants covered under the Environment

by State Government whichever is more stringent.

Disposal and management of solid wastes shall be as under;-

(a) the solid waste disposal and mana
the Solid Waste Management R
Environment, Forest and Climate
the inorganic material may be dis
Eco-sensitive Zone;

Solid wastes.-

gement in the Eco-sensitive Zone shall be carried out in accordance with
ules, 2016, published by the Government of India in the Ministry of
Change vide notification number S.0, 1357 (E), dated the 8" April, 2016;
posed in an environmental acceptable manner at site identified ouls’ide th:;

su_l.z\gv' A,

P L4

pivislonal Forest Officel
E n(den““ Knordha Division, Khordha
Reglonal Office

Bhuba

S.P.C. Board
neswar (Odlsha)

41

117

65



v

43

MG T USTUT ¢ ST 31

[ 9 1-8vg 3(ii)]

(b) safe and Environmentally Soumd Management (SM) of solid wastes in conformity with the existing rules
and regulations using identified technologles may be allowed within Eco-senitive Zone,

(10) Bio-Medical Waste.~ Bio- medical waste management shall be as under:-

al in the Eco-sensitive Zone shall be carried out in accordance with the Bio-

2016, published by the Government of India in the Ministry of

() the Bio-medical waste dispos
8™ March,

Medical Waste Management, Rules,
Environment, Forest and Climate Change vide notification number G.5.R 343 (E), dated the 2

2016.
(b safe and Environmentally Sound Management of bio-medical wastes in conformity with the existing rules
and regulations using identified technologies may be allowed within the Eco-sensitive Zone.

(11) Plastic waste management.- The plastic waste management in the Eco-sensitive Zone shall be carried out as
per the provisions of the Plastic Waste Management Rules, 2016, published by the Government of India in the
Ministry of Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the

18™ March, 2016, as amended from time to time.

(12) Construction and demolition waste management.- The construction and demolition waste managerpent in the
Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste
Management Rules, 2016, published by the Government of India in the Ministry of Environment, Fore'st and
Climate Change vide notification number G.S.R. 317(E), dated the 29" March, 2016, as amended from time to
time.

(13) E-waste.- The e - waste management in the Eco-sensitive Zone shall be carried out as per the provisions of the
E-Waste Management Rules, 2016, published by the Government of India in the Ministry of Environment,
Forest and Climate Change, as amended from time to time.

(14) Vehicular traffic.— The vehicular movement of traffic shall be regulated in a habitat friendly manner and
specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal

Master plan is prepared and approved by the Competent Authority in the State Government, the Monitoring
Committee shall monitor compliance of vehicular movement under the relevant Acts and the rules and

regulations made thereunder.

(15) Vehicular pollution.- Prevention and control of vehicular pollution shall be incompliance with applicable laws
and efforts shall be made for use of cleaner fuels.

(16) Industrial units.~ (i} On or after the publication of this notification in the Official Gazette, no new polluting
industries shall be permitted to be set up within the Eco-sensitive Zone.
(ii) Only non-polluting industries shall be allowed within Eco-sensitive Zone as per the classification of

Industries in the guidelines issued by the Central Pollution Control Board in February, 2016, unless so
specified in this notification, and in addition, the non-polluting cottage industries shall be promoted.

(17) Protection of hill slopes.- The protecticn of hill slopes shall be as under:-

(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted;
(b) construction on existing steep hill slopes or slopes with a high degree of erosion shall not be permitted.

4. List of activities prohibited or to be regulated within Eco-sensitive Zone.- All activities in the Eco sensitive
Zone shall be governed by the provisions of the Environment Act and the rules made there under including the
?oaétfal Reg.u!alion Zone, 2011 and the Environmental Impact Assessment Notification, 2006 and other applicable
l\;».vs fncludmg tfle Forest (Conservation) Act, 1980 (69 of 1980), the Indian Forest Act, 1927 (16 of 1927), the
] |ldh'fe (Prolection) Act 1972 (53 of 1972), and amendments made thereto and be regulated in the manner :F
in the Table below, namely:- Spectlied

wuﬁv"o‘
i //__‘
i Divisional Forest Officer
/ Khordha Division, Khordha

Reglcma, ofﬂCQSt
BhubaryC: Board
aneswar (Odisha)
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TABLE

S. No.
(1)

Activity
2

Description

3)

A. l‘l.

ohibited Activities

Commercial mining, stone quarrying
and crushing units,

(@) Al new and existing mining (minor and major
minerals), stone quartying and crushing units shall be
prohibited with immediate effect except for meeting
the dotnestic needs of bona fide local residents
including digging of earth for construction or repair
of hotses and for manufacture of country tiles or
bricks for housing and for personal consumption;

(b) The mining operations shall be carried out in
accordance with the order of the Hon’ble Supreme
Court dated the 4" August, 2006 in the matter of T.N.
Godavarman Thirumulpad Vs. UOI in W.P.(C)
No0.202 of 1995 and dated the 21* April, 2014 in the
matter of Goa Foundation Vs. UOI in W.P.(C)
No.435 of 2012.

Setting of industries causing pollution
(Water, Air, Soil, Noise, etc.).l

New industries and expansion of existing polluting
industries in the Eco-sensitive Zone shall not be

permitted:

Provided that non-polluting industries shall be allowed
within Eco-sensitive Zone as per classification of
Industries in the guidelines issued by the Central
Pollution Control Board in February, 2016, unless
otherwise specified in this notification and in addition the
non-polluting cottage industries shall be promoted.

Establishment of major hydro-electric
project.

Prohibited (except as otherwise provided) as per the
applicable laws.

Use or production or processing of
any hazardous substances.

Prohibited (except as otherwise provided) as per the
applicable laws.

Discharge of untreated effluents in
natural water bodies or land area,

Prohibited (except as otherwise provided) as per the
applicable laws.

Setting up of new saw mills.

New or expansion of existing saw mills shall not be
permitted within the Eco-sensitive Zone.

Setting up of brick kilns.

Prohibited (except as otherwise provided) as per the
applicable laws.

B. Regulated Activities

Commercial establishment of hotels
and resorts,

No new commercial hotels and resorts shall be permitted
within one kilometer of the boundary of the protected
area or upto the extent of Eco-sensitive Zone, whichever
is nearer, except for small temporary structures for eco-
tourism activities:

Provided that, beyond one kilometer from the boundary
of the protected area or upto the extent of Eco-sensitive
Zone whichever is nearer, all new tourist activities or
expansion of existing activities shall be in conformity
with the Tourism Master Plan and guidelines as
applicable,

Eny Scle
. nti
Regionaj omw_.st
R -P.C. Board
lneSWar (O/ \

@Mﬁvﬁﬁ

/—————-———J
Divisional Forest Ofticet
Khordha Division, Khordha
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S. No. Activity Description

( ) 3)

9, Construction activities, (a) New commercial construction of any kind shall not
be permitted within one kilometer from the boundary
of the protected area or upto extent of the Eco-
sensilive Zone, whichever is nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities mentioned in sub-paragraph
(1) of paragraph 3 as per building bye-laws to meet
the residential needs of the local residents.
Provided further that the construction activity related
to small scale industries not causing pollution shall
be regulated and kept at the minimum, with the prior
permission from the competent authority as per
applicable rules and regulations, if any.
(b) Beyond one kilometer it shall be regulated as per the
Zonal Master Plan.
10. Small scale non polluting industries. | Non polluting industries as per classification of industri§s
issued by the Central Pollution Control Board in
February, 2016 and non-hazardous, small-scale and
service industry, agriculture, floriculture, horticulture or
agro-based industry producing products from indigenous
materials from the Eco-sensitive Zone shall be permitted
by the competent Authority.

11. Felling of trees. a) There shall be no felling of trees in the forest or
Government or revenue or private lands without prior
permission of the Competent Authority in the State
Government.

b) The felling of trees shall be regulated in accordance
with the provisions of the concerned Central or State
Act and the rules made thereunder.
12, Collection of Forest Produce or Non- Regulated as per the applicable laws.
Timber Forest Produce.
13. Erection of electrical and | Regulated under applicable laws (underground cabling
communication towers and laying of may be promoted).
cables and other infrastructures.

14. Infrasjtfucture including civic [ Taking measures of mitigation as per the applicable laws,

amenities. rules and regulations available guidelines.

15. W%dqning and suengthenir}g of | Taking measures of mitigation as per the applicable laws,

éxisting roads and construction of | rules and regulation and available guidelines.
new roads.

16. U”d_e”aki'“g 0lh§r activities related to Regulated as per the applicable laws.

tourism like flying over the Eco-
sensitive Zone  area by hot air
balloon, helicopter, drones,
|| microlites, etc,
17. i ; . :
ll)’;ztlf:lxon of hill slopes and river [ Regulated as per the applicable laws.
e ,

18, Movement of :

A vehicular traffic a Regulated for commercial purpose under applicable laws,
‘ L d
S " Scientist

eglonal Office
S.P.C. Boa rd

Bhubaneswar (Odlsha)

Divisional Forest Otficer
Khordha Division, Khordha
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19, Ongoing agriculture and horticulture [ Permitted as per the applicable faws for use of locals,
practices by Tocal communities along
with  dairies,  dairy  farming,
aguaculture and fishernies.

20. Establishment of large-scale | Repulated (except otherwise provided) as per the
commercial livestock and  poultry [ applicable laws except for meeting local needs.
farms by firms, corporale and
companies.

21, Discharge of treated waste water or [ The discharge of treated waste water or effluents shall be
effluents in natural water bodies or | avoided to enter into the water bodies and efforts shall be
land area. made for recycle and reuse of treated waste water.

Otherwise the discharge of treated waste water or effluent
shall be regulated as per the applicable laws.

22. Commercial extraction of surface and | Regulated as per the applicable laws.
ground water.

23. Open well, bore well, etc. for | Regulated as per applicable laws and the activity shall be
agriculture or other usage strictly monitored by the concerned authority.

24, Solid waste management. Regulated as per the applicable laws.

25. Introduction of exotic species. Regulated as per the applicable laws.

26. Eco-tourism. Regulated as per the applicable laws.

27. Use of polythene bags. Regulated as per the applicable laws.

28. Commercial sign boards and Regulated as per the applicable laws.
hoardings.

C. Promoted Activities

29. Rain water harvesting. Shall be actively promoted.

30. Organic farming. Shall be actively promoted.

31 Adoption of green technology for all | Shall be actively promoted.
activities.

32. Cottage industries including village Shall be actively promoted.
artisans, etc.

33. Use of renewable energy and fuels. Bio-gas, solar light, etc. shall be actively promoted.

34. Agro-forestry. Shall be actively promoted.

35. Plantation of horticulture and herbals. | Shall be actively promoted.

36. Use of eco-friendly transport. Shall be actively promoted.

37. Skill development. Shall be actively promoted.

38. Res_toration of degraded land/ forests/ | Shall be actively promoted.
habitat,

39. Environmental awareness. Shall be actively promoted.

:Vlm::f.urmg .Comxmltu.- For effective monitoring of the provisions of this notification, the Central Government
fereby constitutes a Monitoring Committee, comprising of the following, namely:-

5. No, Constituent of Monitoring Committee Designation

(i) Collectc 'dh: i
ctor, Khordha Chairman, ex officio;

WSVI'Q
‘ /m
V. Sclenti pivisfonal Forest Officer
eglonal omces‘t Khordha Division, Khordha
g S.P.C. Board
Ubaneswar (Oighay
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(i) Collector, Cuttack or Representative of the Collector Member;
(i) Deputy Connmissioner ol Police or Representative of Deputy
Commissioner of Police, Bhubaneswar Member;
V) One representative of non-Governmental Organisations working in the
field of environment to be nominated by the Central Government Member;
) Secretary, Bhubaneswar Development Authority Member:
(vi) An expert in biodiversity nominated by the State Government Member;
- One expert in ecology from reputed institution or university of the
(vii) P ey P y Member;
State '
(viit) Representative of Commissioner, Bhubaneswar Municipal Corporation | Member:;
” Representative of Member Secretary, Odisha State Pollution Control
(ix) Member;
Board
Deputy Director, Nandankanan Zoological Park and Wildlife Warden
X ’ .
) Nandankanan Sanctuary Membie-Seictary.

6. Terms of reference. — (1) The Monitoring Committee shall monitor the compliance of the provisions of this notification.

€))

3

S

(5)

()]

Q)

(®)

7. Additional measures.- The Central Government and State Government may specify additional measures, if any, for

The tenure of the Monitoring committee shall be for three years or till the re-constitution of the new Committee
by the State Government and subsequently the Monitoring Committee shall be constituted by the State
Government.

The activities that are covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests number S.0. 1533 (E), dated the 14" September, 2006, and are falling in
the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof,
shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to the
Central Government in the Ministry of Environment, Forest and Climate Change for prior environmental
clearances under the provisions of the said notification.

The activities that are not covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forest number S.0. 1533 (E}, dated the 14" September, 2006 and are falling in the
Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof, shall
be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to the
concerned regulatory authorities.

The Member-Secretary of the Monitoring Committee or the concemned Deputy Commissioner(s) shall be
competent to file complaints under section 19 of the Environment Act, against any person who contravenes the
provisions of this notification.

The Monitoring Committee may invite representatives or experts from concerned Departments, representatives
from industry associations or concerned stakeholders to assist in its deliberations depending on the requirements
on issue to issue basis.

The Monitoring Committee shall submit the annual action taken report of its activities as on the 31%* March of
every year by the 30" June of that year to the Chief Wildlife Warden in the State as per proforma appended at
Annexure V.

The Central Government in the Ministry of Environment, Forest and Climate Change may give such directions,
as it deems fit, 1o the Monitoring Committee for effective discharge of its functions.

giving effect to provisions of this notification.

8. Supreme Court, etc. order.-The provisions of this notification shall be subject to the orders, if any passed or to be
passed by the Hon’ble Supreme Court of India or High Court or the National Green Tribunal.

SRYEnv. Scientist

[F. No. 25/49/2017-ESZ]
DR. SATISH C. GARKOTI, Scientist ‘G’

o
< < DDMW'Q

/ /
Divisional Forest Office:

Khordha Division, Khordha
Regional Office

S.P.C. Board

Bhubaneswar (Qdisha)
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ANNEXURE- I
BOUNDARY DESCRIPTION OF ECO-SENSITIVE ZONE AROUND NANDANKANAN WILDLIFE
SANCTUARY IN THE STATE OF ODISHA

The Eco-sensitive Zone in respect of Nandankanan Sanctuary is the area up to one hundred meters from the
boundary of the protected area except from the boundary Pillar No. | to 11 with average distance of 150 meters, from
pillar No. 11 to 25 with average distance of 125 melers, from pillar No. 25 to 32 it merges with PWD road along the
Sanctuary boundary, from pillar No. 32 to 51 with average distance of 270 meters covering entire alienated plot No. 5
(Gramya Jungle), from pillar No. 87 to 112 with average distance of 340 meters covering the swampy area. The
boundary of Chandaka-Dampara Sanctuary (Churang R.F.) being located in the Northern boundary of the Sanctuary i.e.
adjacem_to the pillar No.131 to 137, the ESZ has not been demarcated as the Sanctuary border pillar No. 131 to 137 goes

co-terminus with Chandaka-Dampara Sanctuary along the PWD road.

SK. Env. Scientist
J Regional Office
S.P.C. Board
Bhubaneswar (Odisha)
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ANNEXURE- I1A
LOCATION MAP OF NANDANKANAN WILDLIFE SANCTUARY AND ITS ECO-SENSITIVE ZONE
ALONG WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS
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Bhubaneswar (Odisha)
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ANNEXURE- 11B

MAP OF ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE SANCTUARY ALONG WITH

LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS
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SR. Env. Scientist
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ANNEXURE- 1IC
MAP SHOWING LANDUSE PATTERN OF ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE
SANCTUARY ALONG WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS ON SURVEY
OI' INDIA (SOI}) TOPOSHEET

MAP SHOWING ECOSENSITIVE ZONE SURROUNDING NANDANKANAN SANCTUARY
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ANNEXURE-III
TABLE A: GEQ- COORDINATES OF PROMINENT LOCATIONS OF NANDANKANAN WILDLIFE
SANCTUARY
Boundary : Global Positioning System (GPS) location
plllar North (latitude) East (longitude)
Degree Minute Second Degree Minute Second
| 20 24 35.300 85 49 20.700
20 24 31,733 85 49 23.543
3 20 24 31.917 85 49 26.136
4

~Sclenti ? pivistenal Forest Office!
Redlonal 'DfeﬂnceSt Khordha Division, Khordha

S.P.C. Board

Bhubaneswar (Odisha)
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4 20 24 31,647 85 49 28.141
5 20 24 31,300 85 49 33,447
6 20 24 30.568 85 49 35.092
7 20 24 28,075 85 49 38,895
N 20 24 26,251 85 49 39.281
9 20 24 24.002 85 49 41.697
10 20 24 22318 85 49 43,674
1 20 24 18.635 85 49 43.107
2 20 24 13,463 85 49 42.218
13 20 24 07.874 85 49 41.286
14 20 2 05.904 85 49 40.183
15 20 2 00.700 85 49 37.935
16 20 2 00.582 85 49 39.166
17 20 23 59.950 85 49 40.387
18 20 23 59.533 85 49 40.269
19 20 23 57.091 85 49 41.854
20 20 23 57.443 85 49 43.06
21 20 23 56.267 85 49 42.892
22 20 23 55.207 85 49 43.139
23 20 23 54.050 85 49 43.835
24 20 23 53.269 85 49 44,284
25 20 23 52.830 85 49 44.927
26 20 23 52.369 85 49 44.34
27 20 23 51395 85 49 43.374
28 20 23 51.684 85 49 42.957
29 20 23 50977 85 49 42582
30 20 23 50.699 85 49 42.818
31 20 23 47.936 85 49 39755
32 20 23 46,041 85 49 37.967
33 2 23 44,671 85 49 36.650
34 20 23 44.221 85 49 36.404
35 20 23 44.414 85 49 35.386
36 20 23 44,606 85 49 34.476
37 20 23 44317 85 49 34.241
38 20 23 44,189 85 49 33.877
39 20 23 44.082 85 49 33.438
40 20 23 44,060 85 49 33.031
41 20 23 44,059 85 49 32.510
42 20 23 43.228 85 49 31.979
2 20 23 42,539 85 49 31375
ot 20 23 41528 8s 49 30.565
45 20 23 40.522 85 IO 29730
e 20 23 39.59 85 9 28.955
:Zs = 2 L 85 49 28,048
20 23 37.552 85 49 27.251

;_7.._._,@,_~_ 20) 23 36.524 85 49 e
|50 20 5 S - 26.468

: 3 49 2
L 51 20 23 39416 = = 25.658
: 24,751
Do,\.u.:w
SR{Env, 5
Reglonal g?f?ééSt Divistonal Forest 0‘1‘“%0“'3
S.P.C. Board Khordha Division, Khor

Bhubaneswar (Odisha)
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52 20 23 34.004 85 49 23.236
53 20 23 33.134 85 49 23.860
59 20 2 32.807 85 49 20.109
55 20 23 32.383 85 49 19.633
56 20 23 27.058 85 49 19.059
57 20 23 25.606 85 49 17.581
ss 20 23 25.580 85 49 16.476
59 20 23 24.861 85 49 15.603
60 20 23 23.602 85 49 16.142
ol 20 23 22.574 85 49 16.039
62 20 23 21.803 85 49 16.669
63 20 23 21.867 85 49 17.273
64 20 23 20.402 85 49 17.992
65 20 23 17.832 85 49 17.800
66 20 23 17.807 85 49 14.754
67 20 23 13.939 85 49 15.885
68 20 23 11.896 85 49 16.412
69 20 23 10.431 85 49 15.885
70 20 23 08.388 85 49 14.266
71 20 23 09.224 85 49 12.532
7 20 23 10.046 85 49 12.429
73 20 23 10.046 85 49 11.118
74 20 23 10.778 85 49 11.195
75 20 23 11.292 85 49 08.89
76 20 23 11.781 85 49 07.302
77 20 23 13.502 85 49 04.282
78 20 23 15.134 85 49 04.475
79 20 23 14.993 85 49 02.856
80 20 23 14.517 85 49 01.533
81 20 23 15.070 85 48 59.657
82 20 23 15.622 85 48 58.513
83 20 23 15.867 85 48 57.395
84 20 23 16.008 85 48 56.856
85 20 23 17.306 85 48 55.417
86 20 23 17.537 85 48 53.926
87 20 23 12.988 85 48 50.919
88 20 23 12.911 85 48 50.238
89 20 23 13.489 85 48 49.365
% 20 23 14.415 85 48 47.771
91 20 23 13.862 85 48 47.424
92 20 23 12.886 85 48 48.954
|93 20 23 12.333 85 48 48.555
94 20 23 12.847 85 48 47.810
|95 20 23 11.511 85 48 46.140
96 20 23 10.393 8S 48 44328
|97 20 23 09.545 85 48 42,002
98 20 23 10.920 85 48 39.831
99 20 23 11,986 85 48 38.083
P <
gl =
. Env. Scientist : : fficer
Regi<:.na‘i5(ct;?fli1<:tzleSt " pivistonal Fo{e:t b(()hordha
‘Khordha Bivision,

S.P.C, Board

Bhubaneswar (Odisha)
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100 20 23 19.507 HR) 48 34,832
101 20 23 2.0 83 48 36,618
102 20 no | 20900 85 a8 | 37544
103 20 | 21160 85 48 38.738
04 20 13 21,225 85 48 39,098
105 20 23 22.497 85 48 39.625

s 1 | 2 _ a8 | 85 48 36.297
107 20 23 21.822 85 48 36516
108 20 23 25.375 85 48 33.766
100 20 23 26.056 85 48 31.826
110 20 23 29.409 85 48 31,145
11 20 23 29.422 85 48 30.669
112 20 23 25.401 85 48 29.449
113 20 23 27.713 85 48 27.174

[ 14 20 23 29.744 85 48 24.013
115 20 23 32.866 85 48 19.285
116 20 23 34.986 85 48 16.561
117 20 23 33.560 85 48 15.623
118 20 23 33.881 85 48 11.537
119 20 23 34.125 85 48 09.160
120 20 23 33.200 85 48 07.554
121 20 23 33.958 85 48 03.108
122 20 23 33.984 85 48 00.050
123 20 23 37.761 85 48 00.538
124 20 23 43.132 85 48 01.746
125 20 23 43.980 85 48 00.140
126 20 23 45.574 85 48 00.708
127 20 23 52.053 85 48 06.365
128 20 23 56.191 85 48 10.944
129 20 24 01.566 85 48 17.521
130 20 24 06.530 85 48 23.000
131 20 24 11.190 85 48 29.763
132 20 24 11.426 85 48 32.771
133 20 24 11.533 85 48 36.605
134 20 24 12.117 85 48 49.063
135 20 24 14.247 85 48 54.346
136 20 24 22.761 85 49 00.468
137 20 24 32.623 85 49 12.132

TABLE B: GEO-COORDINATES OF PROMINENT LOCATIONS OF ECO-SENSITIVE ZONE

S
SR v.’cl(en;lst

Eco-sensitive Zone houndary Pillar Coordinate of Important Locations

Pillar Longitude (E) Latitude (N)
A 85.82496 20.40941
B 85.83039 2040817
C 85.832) 20.40513
D 85.83134 20.40065
K 85.83229 20,39799

Reglonal Office

S.P.C. Board
Bhubaneswar (Odisha)
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85°49'44.535" | 20°23'54.902" | 25
85°49'43.884" 20°23'56.067" 26
85°49'43,558" 20°23'56,992" 27
85°49'43.764" | 20°23'58.208" | 28
85°49'42.428" | 20°23'57.848" | 29
85°49'40.851" 20°24'00.178" 30
85°49'40.868" 20°24'00.572" 31
85°49'39.669" 20°24'01.155" 32
85°49'38.444" 20°24'01.258" 33
85°49'40.586" | 20°24'06397" | 34
85949'41.656" 20°24'08.196" 35
85°49'42.428" | 20°24'13.636" | 36
Khordha Jujhagada 60.828 | 85°48'53.575" | 20°23'11.456" | 65
85°48'52.268" | 20°23'13.302" | 66
85°4852.241" | 20°23'14.537" | 67
85°48'52435" | 20°23'15.544" | 68
85°48'54.409" | 20°2309.961" | 129
85°48'54.807" | 20°2309.549" | 130
85°48'56.542" | 20°2307.185" | 131
85°4856.509" | 20°2306.153" | 132
85°48'56.490" | 20°23'05.540" | 133
85°48’55.257" | 20°23'03.587" | 134
85°4851.556" | 20°23'00.966" | 135
85°4847.907" | 20°22'58.910" | 136
85°4845.440" | 20°22'57.009" | 137
85°4842613" | 20°22'55723" | 138
85°48'40.146" | 20°22'55.055" | 139
85°4835.006" | 20°22'55.107" | 140
85°48'30.432" | 20°22'55.980" | 141
85°4828.633" | 20°22'56.854" | 142
85°4827.811" | 20°22'58.499" | 143
85°4828.530" | 20°23'02.714" | 144
85°4830.638" | 20°23'10.423" | 145
85°4830.805" | 20°23'13.918" | 146
85°4830.792" | 20°23'17.002" | 147
85°4830.278" | 20°2320.034" | 148
L 85°4828.685" | 20°2322.347" | 149
85°4826.834" | 20°2323.837" | 150
85°4824.110" | 20°2326.510° | 151
85°48'16.966" | 20°2331.290° | 152
85°48'10.233" | 20°2331.753" | 153
Co—— 85°4807.972" | 20°2330.981" | 154
g 85°47'58.875" | 20°2332.266" | 155
85°47'57.384" | 20°23'33.603" | 156
85°47'56.973" | 20°2335.556" | 157
— ] 85°47'57.539" | 20°2340.387" | 158
— 85°47'58.207" | 20°2343.059" | 159
— 85°47'58.016" | 20°2343351" | 160
¢ 7 °
Dot
A 'iﬂV/Scl,entlst Divisional Forest Ofticer
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r 85.82972 2039551
G 85.83115 20.39256
n 85.82544 20.39113
1 85.82316 20.38428
J 85.81754 20.38619
K 85.81811 20.38428
L 85.81031 20.38152
M 85.81078 2038761
N 85.80697 20.39113
0 85.80145 20.39152
P 85.80126 20.39523
Q 85.81012 20.40341

ANNEXURE-1V

LIST OF VILLAGES COMING UNDER ECO-SENSITIVE ZONE OF NANDANKANAN WILDLIFE
SANCTUARY ALONG WITH GEO-COORDINATES 4%

District Village ?};gﬁ)‘ Longitude Latitude PlI“Da L

Cuttack Dadhapatna 18.77 85°49'20.700" 20°24'35.300" 1
85°49'26.869" 20°24'36.529" 2
85°49'37.628" 20°24'32.828" 3
85°49'41.534" 20°24'30.910" 4
85°49'46.469" 20°24'22.686" 5
85°49'46.301" 20°24'20.840" 6
85°49'44.508" 20°24'19.927" 7
85°49'43.251" 20°24'18.950" 8
85°49'43.841" 20°24'22.373" 9
85°49'41.696" 20°24'24.002" 10
85°49'39.281" 20°24'26.251" 11
85°49'38.896" 20°24'28.075" 12
85°49'35.092" 20°24'30.568" 13
85°49'33.447" 20°24'31.301" 14
85°49'28.141" 20°24'31.647" 15
85°49'26.136" 20°24'31.917" 16
85°49'23.700" 20°24'31.800" 17

Khordha Dadha 7.678 85°49'46.301" 20°24'20.840" 6
85°49'44.508" 20°24'19.927" 7
85°49'43.251" 20°24'18.950" 8
85°49'45.852" 20°24'15.902" 18
85°49'44.139" 20°24'06.582" 19

— 85°49'44.070" 20°24'02.744" 20
85°49'45.852" 20°23'58.359" 21
— 85°49'46.126" 20°23'55.686" 22
85°49'46.743" 20°23'54.384" 23
85°49'45.768" 20°23'53.754" 24
q L4
icet
Rt ouilona Fares s
ce Khordha Divisio®,
S.P.C. Board
. Bhubaneswar (Odish=Y
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85°48'28.464" 20024110.205" | 171
85°48'23.000" 20°2406.530" | 172
85°48'17.521" 20°2401.566" | 173
85°48'10,944" 20°2356.190" | 174
85°4806.365" 20°2352.053" | 175
85°4800.708" 20°2345.574" | 176
85°4800. 140" 20°2343.980° | 177
85°4801.746" 2002343132 | 178
85°4800.538" 202337.761" | 179
85°4800.050" 202333.984" | 180
85°4803.108" 20°2333.958" | 181
85°48'07.328" 202333229" | 182
§5°48'09.179" 20°2334.283" | 183
85°48'15.629" 20°23'33.615" 184
85°48'16.400" 20°2335.131" | 185
85°48'19.227" | 20°23'32.972" | 186
85°48'23.904" 20°23'29.863" 187
§5°4827.013" 20°2327.833" | 188
§5°4829.274" 20°2325391" | 189
85°48'30.559" 20°2329.477" | 190
85°48'31.022" 20°2329.529" | 191
85°4831.663" 20°2326.137" | 192
§5°4833.695" 20°2325366" | 193
§5°48'36.444" 20°2324.980" | 194
85°48'36.264" 20°2324.184" | 195
85°48'39.502" 20°2322.693" | 196
§5°48'38.988" 20°2321331" | 197
85°48'37.344" 20°2320.843" | 198
85°48'36.444" 20°23'21.434" 199
85°48'34.645" 20°23'19.584" 200
85°48'37.781" 20°23'12.054" 201
85°48'39.631" 20°23'10.949" 202
85°48'41.687" 20°23'09.613" 203
85°48'44.025" 20°23'10.384" 204
85°48'45.927" 20°23'11.514" 205
85°48'47.546" 20°23'12.928" 206
85°48'48.265" 20°23'12.388" 207
85°48'48.728" 20°23'12.928" 208
85°48'47.186" 20°23'13.879" 209
85°48'47.649" 2023'14521" | 210
85°48'49.113" 20°23'13.467" 211
85°48'50.090" 20023'12.902" | 212
85°48'50.809" 2002312.953" | 213
§5°49'28.084" 20°2338.549" | 11l
85°49'29,374" 20°23'38.755" 112
85°49'30,693" 20°23'39,380" 113
85°49'32,011" 20°23'40.4 17" 114
85°49'33.110" 20°23'41.653" 115

Y Car A
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Reglonal Office
S.P.C. Board
Bhubaneswar (Odisha)
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85°1933.082" 2003342896 16
T 88t4932.839" 2000344355 | 117
T ] sty 2002343.516" | 124
- T 85049315060 | 20°2342.848" 125
1 85049130.702" 20°23'41 830" 126
85°4929.910" 20°2340.771" 127
R 85°49'29.075" 20°23'39.839" 128
Khordha Raghunathapur 35.470 85°49'38.252" 20°23'46.324" 37
85°49'39.458" 20°23'43.368" 18
85°49'42.670" 20°23'40.927" 39
85°49'44.083" 20°23'34.887" 40
85°49'42,284" 20°23'33.731" 41
85°49'37.916" 20°23'34.117" 42
85°49'34.960" 20°23'32.575" 43
85°49'30.206" 20°23'29.620" 44
85°4927.893" 20°23'29.877" 45
85°49'26.608" 20°23'30.776" 46
85°49'24.552" 20°23'29.491" 47
85°4922.368" 20°23'29.363" 48
85°49'21.854" 20°23'25.122" 49
85°49'19.798" 20°23'22.938" 50
85°4921,212" 20°23'20.625" 51
85°49'20.698" 20°23'16.770" 52
85°49'20.235" 20°23'15.665" 53
85°49'18.848" 20°23'14.226" 54
85°49'19.516" 20°23'11.040" 55
85°49'18.436" 20°23'08.264" 56
85°49'16.380" 20°23'05.746" 57
85°49'14.376" 20°23'04.718" 58
85°49'13.245" 20°23'04.770" 59
85°49'08.774" 20°23'07.288" 60
85°49'04.332" 20°23'09.453" 61
85°49'01.064" 20°23'11.400" 62
85°48'58,508" 20°23'12.016" 63
85°48'54.691" 20°23'13.250" 64
85°48'53.575" 20°23'11.456" 65
85°48'52.268" 20°23'13.302" 66
85°48'52.241" 20°23'14.537" 67
85°48'52.435" 20°23'15.544" 68
85°48'53.842" 20°23'17.785" 69
85°48'55.204" 20°23'17.425" 70
85°48'56.720" 20°23'16.089" 71
I 85°48'57.337" 20°23'16.063" 72
85°48'57.979" 20°23'17.142" 73
‘ 85°48'58.211" 20°23'17.117" 74
— 85°48'58.391" 20°23'15.729" 75
85°48'59,495" 20°23'15.138" 76
85°49'01,397" 20°23'14.624" 77
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85°49'02.650" 20°23'(5.138" | 78
85°49'04.327" 2002315215 | 79
85°49'04.095" 20°23'13.570" | 80
85°49'07,102" 20°23'11.823" 81
85°49'08.516" 20°23'11.360" 82
85°49'1 1,060" 20°23'10.872" 83
85°49'10.931" 20°23'10.101" | 84
85°49'12,242" 20°23'10.127" | 85
85°49'12.345" 20°2309.227" | 86
85°49'14.066" 20°2308.379" | 87
85°49'15.685" 20°23'10.487" 88
85°49'16.217" 20°23'11.964" | 89
85°49'15.729" 20°23'14.007" )
85°49'15.125" 20°23'15.948" 91
85°49'14.663" 20°23'17.939" 92
85°49'17.721" 20°23'18.029" | 93
85°49'17.913" 20°23'20.586" 94
85°49'17.220" 20°2322.051" | 95
85°49'16.603" 20°2321,935" 96
85°49'15.973" 20°2322719" | 97
85°49'16.166" 20°23'23.747" 98
85°49'15.678" 20°23'25.057" 99
85°49'16.474" 20°2325.751" | 100
85°49'17.656" 20°2325.833" | 101
85°49'19.121" 20°2327.272" | 102
85°49'19.558" 20°23'32.310" | 103
85°49'20.213" 20°23'33.042" | 104
85°49'24.068" 20°23'33.389" | 105
85°49'23,250" 20°23'34.198" | 106
85°49'24.878" 20°23'34.648" | 107
85°49'25.367" 20°23'35.817" | 108
85°49'26.651" 20°23'36.807" | 109
85°4927.512" 20°23'37.860° | 110
85°49'28.084" 20°23'38.549" | 111
85°49'29.374" 20°23'38.755" | 112
85°49'30.693" 20°23'39.380" | 113
85°49'32.011" 20°23'40417" | 114
85°49'33.110" 20°23'41653" | 115
85°49'33,082" 20°23'42.896" | 116
85°49'32,839" 20°2344.355" | 117
85°49'34,054" 20°2344.443" | 118
85°49'34,322" 20°2344.561" | 119
85°49'34,771" 20°23'44.004" | 120
85°49'35.617" 20°2344.754" | 121
85°49'36.710" 2002344491" | 122
e 85°49'36.967" 20°2344.954" | 123
85°49'32.127" 20°2343576" | 124
I 85°48'54.409" 20°2309.961" | 129
: SAAUAVA
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48 THE GAZITTE OF INDIA : EXTRAORDINARY [PART lI—SEC. 3(ii)]

TTT] RSMRSLRO T 2072309.549" [ 130
T RSARS6.S2" [ 2072307.185" [ 131
| REAR56.500" 2002306153 | 132
B5°48'56.490" 2072305540 | 133
Khordha Krushna nagar 9.934 85°47'58.207" 20"23'43.059" 159
85°47'58.016" 20°2343351" | 160
85°47'59.044" 2072346.027" | 161
85°48103.132" 20°2350.785" | 162

B5°4808. 158" 20°2355.544" | 163
85°48'11.207" 20°2358.647" | 164
85°48'16.892" 20°2404.024" | 165
85°4821.699" 20°24'07.745" | 166
85°4825.846" 20°24'10.025" | 167
85°4829.389" 20°24'11.241" | 168
85°4829.741" 20°24'11259" | 169
85°4829.763" 20°24'11.190" | 170
85°47'57.333" 20°23443%" | 214
85°47'57.179" 20°23'45,989" | 215
85°47'57.744" 20°2347.891" | 216
85°4802.113" 202353.442" | 217
§5°48'05.556" 20°2356.885" | 218
85°28'10.131" 20°24'01.100" | 219
85°48'16.041" 20°24'05.674" | 220
85°48721.284" 20°24'10.608" | 221
85°4827.091" 20024'14.617" | 222
§5°4828.479" 20°24'15.234" | 223

ANNEXURE -V

Performa of Action Taken Report:

=

Number and date of meetings.
Minutes of the meetings: (Mention noteworthy points. Attach minutes of the meeting as separate Annexure).
Status of preparation of Zonal Master Plan including Tourism Master Plan.

Summary of cases dealt with rectification of error apparent on face of land record (Eco-sensitive Zone wise).
Details may be attached as Annexure.

Summary of cases scrutinised for activities covered under the Environment Impact Assessment Notification,
2006 (Details may be attached as separate Annexure).

Summary of cases scrutinised for activities not covered under the Environment Impact Assessment Notification,
2006 (Details may be attached as separate Annexure). '

Summary of complaints lodged under section 19 of the Environment (Protection) Act, 1986.
Any other matter of importance.

. Scientist

eglonal Ofﬂce " n- = .
ivisfonal Forest Officet
>-P.C. Board Khordha Division, Khordha

<t "
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Annexure-IV

Map of Nandankanan Zoological Park

2% i ‘ iy T

F NAND A l ‘ _ Nandankanan_ESZ
COMSERVE EDUCATE | INSPIRE (R . P e {1 Nandankanan WLS

N.B.: - ESZ= Eco-sensitive zone, WLS= Wildlife Sanctuary.

/ | orest Officer
| Khordha Division, Khordha

SR. Env. Scientist ,‘
Regional Office ‘
S.P.C. Board
3hubaneswar (Odisha)
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MAP SHOWING ECOSENSITIVE ZONE SURROUNDING NANDANKANAN SANCTUARY
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S CHNAGE IN AREA OF KANJIA AND KIANI LAKES (YEAR 2014 TO 2024) | \ A

YEAR - 2016 YEA# - 2017

KIANI LAKE

KIANI LAKE

1:11,000
YEAR - 2014 YEAR - 2015
KIANI LAQ KIANI LAKE

KANJIA LAKE KANJIA LAKE

KANJIA LAKE

KANJIA LAKE

YEAR - 2020 YEAR - 2021

KIANI LAKE

KIANI LAKE

YEAR - 2018 YEAR - 2019
KIANI LA% KIANI LAKE

KANJIA LAKE KANJlA LAKE TANJIA LAKE " KANJIA LAKE
‘
| CHANGE OF WATER SPREAD AREA IN Hectres OF KANJIA AND KIANI LAKES
YEAR - 2022 YEAR - 2023 YEAR - 2024
LAKE NAME KANJIA LAKE KIANI LAKE
. KIANI LAKE R T I T
KIANI LAKE ,} KIANI LAKE NERD S —_— —_——
i YEAR 2015 60.63 20.88
YEAR 2016 60.63 20.88
YEAR 2017 60.82 20.88
) - 1 ~ YEAR2018 60.82 20.77
.,____.
KANJIA LAKE KANJIA LAKE KANJIA LAKE R sinidis Niconi o
L YEAR 2020 60.82 20.77
YEAR 2021 60.82 20.77
YEAR 2022 60.82 20.77
9 T ” n e x u re - YEAR 2023 60.80 20.58
egen :
e YEAR 2024 60.80 20.58
m BUILT UP ::_‘_1_/;“_%,,,_...7 e R R N e,
[ KANJIALAKE | - },& - ODISH SPACE APPLICATIONS CENTRE
B N LaKE YEAR = 2014 | 2015 2016 | 2017 2018 2019 = 2020 2021 = 2022 2023 2024 Sr. Env. Sclentist ) b ]
& : e e -1 e = - ‘ ) 7 Dot s NAA MAP NO.------Z-!"B"" ------------------
I Roap Satellite D ' it L1 2R
i LISS IV LISSIV | LISS IV PLANET | PLANET | PLANEE | QLATET | PLANEY | PLANET | WIORID | WORLD _ DIVISIONAL FOREST OFFI =4 s
BEE L L':'ag: LABS ~ LABS  LABS  LABS  LABS LABS VIEW  VIEW KHORDHA DIVISION KHOItLrin {LTARISED SIGNATORY
[ e se
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Annexure§f

Forest cover around the lakes

AVM,QXW

VEGETATION TYPE BY DENSITY
CLASSES IN NANDANKANAN
SANCTUARY & ITS BUFFER ZONE

05 0 05 1 Kiometers
s e, " —|
LEGEND

O 1 Km. Buffer Zone Boundary
<) Core Zone Boundary

I o

Roads
N Railway

Bl Dense Vegetation/Forest

I Open Vegetation/Forest

[ ] Sparse VegetatiorvScrub Forest

[ swampy/Marshy Area }Associaed with
B VWater Bodies Aquatic Vegetation

o7 AL

Prepared By
Geoenvitech Research & Consultancy Services Pve Lid.
Bhuban 3 ail.com

eSWar, geoenvitec

i
<

SR. Env. Scientist
Regional Office

S.P.C. Board
Bhubaneswar (Odisha)
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" GREEN COVER / FOREST COVER OF
NANDANKANAN WILDLIFE SANCTUARY
(YEAR 2013)

SCALE - 1:5000

0 0125 0.25 0.5 0.75 1
S el Seaeaeeaionn s Kilometers

Legend

' GREEN'COVER /
B FOREST COVER

OTHERS

NANDANKANAN
WILDLIFE SANCTUARY

Je—

GREEN COVER / FOREST COVER OF

l
| AREA (Ha) O
NANDANKANAN WILDLIFE SANCTUARY. L Sr. Env. Sclentist t o SPACEAoPLCATONS CNT
7777 R R 5.P.C. B, ard, Odish: OwAL FO! j " \: ROHA i ~
YEAR 2013 | 251.94 DA DVSION K WP NO-rrd St T
e;_‘;‘ /'2-/ Qe..?:i..;
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Source : World View Satellite Image, March 2013
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, GREEN COVER / FOREST COVER OF N
NANDANKANAN WILDLIFE SANCTUARY
(YEAR 2024) A
SCALE - 1:5000

0 0.125 0.25 0.5 0.75 1
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AVMUW

T

Legend
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I FOREST COVER
OTHERS

NANDANKANAN
WILDLIFE SANCTUARY

3 r/’ ,, aoandnd

GREEN COVER / FOREST COVER OF R o
AREA (Ha) 5.P.C. Board, Gaishz VISIONAL FO”*MTN_a
' NANDANKANAN WILDLIFE SANCTUARY. _f ) O S RORA DIVISIOL oo A o S AN
YEAR 2024 267.52 #AP No‘i(i“ ...... 7@1
20
Source : World View Satellite Image, January 2024 '
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LAND USE / LAND COVER MAP- YEAR 2013 N

(4 KM FROM PERIPHERY OF NANDANKANAN WILDLIFE SANCTUARY)
SCALE- 1:22000

%

0 0.5 1 Z 3 4
e ilometers

Legend
55555 PLOTTED LAND

ROAD
1 RAILWAY

BUILT UP

: vt ; | ,t;? AR\ S i o e —— :
AGRICULTURE ) | : =y A ‘ | BN
NON AGRICULTURAL LAND/ VACANT LAND .

. FOREST

I PLANTATION - FOREST
"+ <" PLANTATION - HORTICULTURE

NANDANKANAN WILDLIFE
. SANCTUARY

" WATERBODY - PONDS/ RESERVOIR g?ww :
" WATERBODY - STREAMS/ RIVER/ CANAL 2

| ] 4kM PERIPHERY

D NANDANKANAN WILDLIFE SANCTUARY

SRS

SRS
SRR
20020 2020 20 %0 %%
02020202020 %620 %26 %
LR =
0%

> oggo/dé%oo
S RSERRERAILAS

LANDUSE/ LANDCOVER CATEGORY (YEAR-2013) | AREA (Ha)| | « o B gl soconsocc
BUILT UP 78497 | \ &

PLOTTED LAND B e | Bes
ROAD 199.22

RAILWAY - 56.91

BRIDGE | S 1.32

BRICKKILN - o 133.61

MINING / DUMP 85.86 <. , " | s e

RRRARE
RRAXRIARLAS
TS etetesevetetete
QARSI
RIRRIIRRKLRLL

RN D0002920%020200¢°

AGRICULTURE - 3148.38

Sotetotelotetetet s % IR ) £ AN
S Sesy- 577
' o ALK - o

TR Sk odedede! '
L , PR5S 00
...... . v B> Z K ARREGEK >
| o /é%po QRN

NON AGRICULTURAL LAND/ VACANT LAND 337.30 , s
FOREST e B . % 7 S ' 7 [}
PLANTATION - FOREST | 63.06 AaAnnaxuile - 7 A
PLANTATION - HORTICULTURE 93.76
TREECLAD 7147
SCRUBLAND - 1577.06 ‘ -\ L
MARSHY LAND 238.21 ~ 7y N m o b
WATERLOGGED 74.37 Jia, %’7 ho paatais i
, SR oL - \' L st 0 — SSHESPACE SPLCATIONS CF

\WATERBODY - PONDS/ RESERVOIR 7223 s Ev. Sl oo PO 2L L
WATERBODY - STREAMS/ RIVER/ CANAL 22046 P BT SN L e B

TOTAL AREA 8648.08 | | Source : World View Satellite Image, March 2013 A P




‘ 67
LAND USE / LAND coviihiap- YEAR 2024 p
(4 KM FROM PERIPHERY OF NANDANKANAN WILDLIFE SANCTUARY)
P SCALE-1:22000
e 0 3 1 2 3 4
m’,/ e Kilometers
N v'/j;;tlf/’:‘f" &
Legend

77/ BUILT UP

5555 PLOTTED LAND

ROAD
i RAILWAY

AGRICULTURE
NON AGRICULTURAL LAND/ VACANT LAND
B FoREST
B PLANTATION - FOREST
.".". PLANTATION - HORTICULTURE
.~ TREECLAD
~ SCRUBLAND
MARSHY LAND
WATERLOGGED
[ WATERBODY - PONDS/ RESERVOIR
| WATERBODY - STREAMS/ RIVER/ CANAL

[ ] 4KM PERIPHERY

[ ] NANDANKANAN WILDLIFE SANCTUARY

// ////{/ ///(‘ //" i'/'/;////,};//
X/
N 7

:0,0 07 o L ' ' : ;. Z / - /

./ .\

b
4

NANDANKANAN WILDLIFE |,
SANCTUARY s

, IR
IRAS0SS KKK
i , ».333.:,:’0/ | (RSRSEEIRIEK
GRS ; RIDC
5

':rQ
;‘:’\0:0,0,0 oS

LANDUSE/ LANDCOVER CATEGORY (YEAR-2024)  AREA (Ha) s

BUILT UP _ 1484.59 ,

PLOTTEDLAND $1229.15 R

RAILWAY 65.89

BRIDGE 1.48 SRS

MINING/DUMP  118.66 i

BRICKKILN 70.49

AGRICULTURE | | 2300.23

NON AGRICULTURAL LAND/ VACANT LAND 294.00 " n e x W -
FOREST 875.59 G |
PLANTATION - FOREST 112.75 s

PLANTATION - HORTICULTURE 326.41

TREE CLAD _ - 154.66

SCRUBLAND 731.05

MARSHY LAND 213.16 v

WATERLOGGED 68.74 /%///,;/,/2// = e e omsnﬁ.SPABC‘I?U%?E;E}ECSQ‘}AONSCENTRE
WATERBODY - PONDS/ RESERVOIR 92.48 i T | Wno........ée%é?ﬁjﬁ%‘:
WATERBODY - STREAMS/ RIVER/ CANAL 215.37 R Bk ik, O QRO - ‘?M
TOTAL AREA 8648.08 |[Source : World View Satellite Image, January 2024 AuTHoRiSED SIGVTE

91




69 68

Annexure-Yﬂ\
Flora of Kanjia and Kiakani lake (Ref: Management Plan of Nandankanan WL Sanctuary) -

An extensive study was done on the flora of Kanjia lake and its surroundings. There are two types

of vegetation are seen in the area. One is the terrestrial type,

which is remaining in the peripheral area of the
1

ake and Nandankanan sanctuary. The second one is aqualic type,

which is seen in the expanses of the
wetland.

(2) The terrestrial vegetation

The terrestrial vegetation spreads over three fourth of the sanctuary area i.e. 321 ha. The original

forest was dry deciduous type. Tree species like Bridelia sp. Pterospermiomn xylocarpum, Grewia rhamnifolia, G,
areas suffered a biotic interference in the form of felling,

grazing and fire. The development of new capital at Bhubanesw

tiliafolia, Albiza lebbeck existed in the past. The

ar had its repercussions on these forests due

to the demand for firewood and timber that ultimately resulted in degradation of the vegetation. During the

survey 30 species of terrestrial plants were recorded in Nandankanan and Kanjia lake area (Table 1). The

dominant tree species, which are presently met with, are Pterospermum xylocarpum, Vitex pinnata, Aegle

marmelos, Barringtonia acutangula, Atalantia monophylla etc. The dominant shrub species are Chromolaena
odorata, Allophyllus serratus, Cipadessa baccifera, Dalbergia rubiginosa, Lantana camara etc.

These species provide congenial habitat for the wild animals of the zoo. A number of climbers and
twiners are seen associated with the scrubs and trees being represented by Contbretun: ruxburghil, Cal ycopteris
floribunda, Ichnocarpus frutescens, Vigna adenantha, Dioscorea belophylla, Tinospora cordifolia, Hemidesmus Indicus
etc. The ground flora constitutes a major part in the floristic of the sanctuary. A number of these species
make their appearance during the onset of monsoon and live up to winter while some xeric elements survive
further. These forms are represented by Crotalaria prostrate, Ageratum conyzoides,

Blepharis maderaspatensis,
Cleome viscose, Sida acuta, Anderographis paniculata, Hedyotis corymbosa etc.

Table 1. List of Terrestrial plants
1. | Aegle marmelos (Linn.) corr.
2. | Ageratum conyzoldes Linn.
3. | Albizia lebbeck (Linn.) Benth,
4. | Alophyllus serratis (Roxb.) Redlk.
5. | Andrographis paniculata (Burm.f.) wall. ex Ness
6. | Atlantia monophylla (Linn,) Corr.
7. | Barringtonia acutangula (Linn.) Gaertn.
8. | Blepharis maderaspatensis (Linn,) Heyne ex Roth
9. | Bridelia airy ShawllPT LI
10. | Calycp|teris floribunda (Roxb.) Poir.
11. | Cappaaris brevispina DC,
12. | Catunaregam spinosa (Thunb,) Trivenda gum
13. | Cipadessa baccifera (Roth) Miq,
14. | Chrpmolaena odorata (Linn.) king and Robinson
15. | Cleoma viscose Linn,

shal Farest Officer
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S.P.C. Board
Bhubaneswar (Odisha)

W



70 69

. e et sl i b e
16. | Combretim ruxburghil Spreng,

17. | Crotalaria pr_‘-(';;‘.;;;:'h'hlinlifv\ Willd, o

18. | Dalbergia rubiginosa Roxb.
19. D{nmw:::c;I—'r“‘ﬁw;';h:lﬂhz Y GI\;‘!,'I: o

20. | Grewoia rhamnifolia THeyne
210 | Gutilicfolla Vahl
22, | Hemidesmus indicns (Linn.) Schult.

23, | Ichnocarpus frutescens (Linn) R, Br,

25. | Hedyotis corymbosa (Linn.) Lamk.
26. | Pterospermim J’ylﬂvm‘punl (Gaurm.)

27. | Sida acuta Burmf,
28. | Tinospora cordifolia (Wild.) Hook. F, & Thomson
29. | Vigna adenatha (G.F.W. Meyer) Marechal et al.

J 30. | Vitex pinnata Linn.

(b) Aquatic vegetation
Kanjia Lake can be divided in to four broad groups, i.e. submerged, free floating, emergent and

rooted floating-leaved.

These macrophytes are observed in different habitats like deep water, shallow water and marshland
as well along the shoreline. During the survey, 10 species of submerged macrophytes were recorded in the
Kanjia Lake (Table 2). These submerged macrophytes were found in the deeper as well as shallow zone of
the lake. The most dominant submerged species were Ceratoplyllum demersum and Hydrilla verticilata. The
other dominant species were Najas foveolata, and Potamogeton pectinatus. The shallower region represented

by Mariophyllum terandrum, Limnophila indica, Ottella alismoides, Vallisneria natans and Aponogeton natans.

Table 2. List of submerged macrophytes

. Ceratophyllum demersum Linn.

. Hydrilla verticillata (Linn. F.) Royle

Najas foveolata A. Br. Ex Magam.

. Potamogeton pectinatus Linn.

. Aponogeton natans (Linn.) Engl. And Krause

N IS S e

. Ottella allsmoides (Linn.) Pers.

. Vallisneria natans (Lour.) Hara

. Myrlophyllum tetrandrum Roxb.

. Limnophila heteropityssa (Roxb.) Benth.

10. Limnophila Indica (Linn.) Druce
It was observed that the area covered by the free-floating species is free from submerged

O o N o] »

macrophytes, Fourteen species of free floating and rooted free floating macrophytes were recorded from the

lake during the survey (Table 3). The free-floating species were Pistia stratiotes, Salvinia cucullate, Eichhornia

crassipes and Azolla pinnata.

¢ L4

/’
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The most dominant free-floating species was Salvinia cucnllate which occupied most of the deeper
zone of the lake. The free-floating species are observed to colonize different parts of the lake and keep on
moving as per the direction of the wind. The rooled floating species were represented by Nelumbo sp., Euryale
sp., Nymphae sp., Nymphodes sp., Trapa sp., Ipowea sp., Ipomea sp., and Comtmelina sp. The dominant deep water
rooted floating species were Nelumbo sp. and Nymphoids sp. The shallow water and marginal rooted floating
plants like Ipomea sp. and Commelina sp. were recorded from the western part of the lake. Eichhornia sp.
colonized in the northern part of the lake, Euryale ferox is most dominant species in the western part of the
lake. 24 species of emergent species of macrophytes were recorded during the survey from the lake (Table
4). Mostly recorded from the shallower zones, shorelines and marshy area of the lake. The emergent
macrophytes provide excellent habitat for the water birds like Rails and Coots. The tall species encountered
are Typha angustata, Ludwigia sp., Adenostemma sp. and Aeschynomene sp. The other dominant emergent species
were Scirpus sp., Cyperus sp. and Polygonum sp. Free-floating mass of grass dominated by Hygroryza sp. was
recorded during survey. The roots of this grass have long roots attached to the bottom of the lake. A number
of sedges and grasses form a very rich shoreline community in association with Commelina sp. Ipomea sp. and
Panicum sp. Rich growth of water ferns such as Ampelopteris prolifera and Ceratopteris thalictroides were

recorded from the western periphery and along the shoreline of the lake.

Table 3. List of Emergent macrophytes
L Cyperus platystylls R. Br
2, Cyperus iria Linn.
3. Echinochloa stagnina (Retz.) Beauv.
4. Hygroryza aristata (Retz.) Nees ex Wt. and Arn.
5. Panicum repens Linn.
6. Pistin stratiotes Linn.
7. Scirpus articulatus Linn.
8. Scirpus grossus Linn. f,
9. Salvinia cucullata Roxb.
10. Typha angustata Bory & Chaub.
11. Adenostenima lavenia (Linn.) kuntze
12. Aeschynomene aspera Linn.
13. Aeschynomene indica Linn.
14. Ampelopteris prolifera (Retz.) Copel.
15. Amiscophacelus axillaris (Linn.) R, Rao & Kammathy
16. Brachiaria ramose (Linn.) Stapf
17. Ceratopteris thalictroides Brong,
18. Leersia hexandra Sw.
19. Ludwigia adscendens (Linn.) Jara
20. L. octovalvis (Jacq.) Raven
21. L, perennis Linn,
22, Oryza rufipogon Griff.
23, Panicum repens Linn.,
24, Polygonum barbatum Linn.

pivisTonal Forest Officet
Regional Office Khordha Division, Khordha
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Table 4. List of floating macrophytes

1. | Azolla pinnata R, Br.

2. | Elchhornia crassipes (Mart.) Solms,

3. | Nelwmbo nucifora Gaert.

4, Nymphaea nouchali Burm. f,

5. | Nymphaca pubescens Wild,

6. Nymphoides hydrophylla (Lour.) kuntze,

Z Nympholdes Indica (Linn.) kuntze

8. Pistia stratiotes Linn.

9. | Trapa natana var. bispinosa (Roxb.) Makino
10. | Salvinia cucullata Roxb.)

11. | Ipomoca awuatica Forsk,

12. | Utricularia inflexa var. stellaris (Linn. F.) P. Taylor
13. | Commeling benghalensis Linn.

14. | Euryale ferox Sallsb

The algal species encountered during survey were Spirogyra sp., Ulothrix sp., Pithophora sp.,

Chaetomorpha sp. and Chera sp. the algae are growing in the area that are free from macrophytes. The Kanjia

Lake is represented by a rich diversified species of macrophytes. But the excessive growth of the marshy

plants and floating species need to be managed scientifically.

SR. Env. Scientist
Regional Office
S.P.C. Board
Bhubaneswar (Odisha)
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(a) Avitauna
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Fauna of Kanjla and Kiakani lakes

72

/}hwu(uu. ~ '[;Z\
R g

There were about 39 species of free-living birds found in Kanjia lake and in the nearby trees (Table

5). These birds were found in lake avea and in the terrestrial plants of Nandankanan. During the winter very

good number of water fowl visits the lake, The lake serves as an important wintering ground for the visiting

birds. Some dominant residential birds like white breasted water hen, Grey duck, Night heron and little

Cormorant were recorded during the survey,

Table 5. List of Avifauna

1. Phalocrocorax niger (Little Cormorant)
2. Ardeola grajiri (Pond heron)
3. Nycticorax nyctrorax (Night heron)
4. Egretta intermedia (Median egret)
5. Egretta garzetta (Little egret)
6. Bubulcus ibis (Cattle egret)
7. Anastomus oscitans (Open bill stork)
8. Dendrocygna javanica (Lesser whistling teal)
9, Tadotna ferruginea (Brahmini duck)
10. Anas crecca (Common teal)
11. Aunas acuta (Pintail)
12, Anas poeciloriiyncha (Spotbilled or Grey duck)
13. Metropidius indicus (Bronzewinged jacana)
14. Hydroplhasianus chirurgus (Pheasent tailed jacana)
15. DPorphyr (Indian purple moorhen)
16. Amauroritis phoenicurus (White breasted water hen)
17. Milvus migrans (Pariah kite)
18. Upupa epops (Hoopoe)
19; Francolimus pondicerianus (Grey patridge)
20. Pavo cristatus (Peafowl)
21 Columba livia (Blue rock pigeon)
22, Streptopelia chinensis (Spotted Dove)
23, Centropus sinensis (Crow pheasant)
24, Turdoides striatus (Jungle babler)
25, Orthotomus sutorius (Tailor bird)
26. Acridothres tristis (Common mynah)
27. Coracias bengalensis (Indian roller)
28. Paddy bird-Ardeola grayii (Pond heron)
29. Nyctricorax nyctricorax (Night Heron)
30. Botaurus stellaris (Bittern)
31 Numenius arguata (Curlew)
32, Psittacula krameri (Rose ringed parakeet)
33. Cucnlus sp, (The Cuckoo)
34, Tyto alba (Barn owl)
35, Caprimulgus sp, (Nightjar)

/ ’I s
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36T Oriolns aanthornus (Black headed Or

37 ] Oriolus oriolus ((J(lrlti(‘;i( hinlv)#
38T Aleedo atthis (Common Kingfisher)
39, | Corylerudis sp. (Lesser pied Kingfisher) N

(L) Reptiles of Kanjia Lake

There are 14 species of reptiles recorded from the fringe areas of Nanadankanan are in Table 6.

Table 6. List of Reptiles
1. Varanus bengalensis (Land Monitor lizard)
2. Python monurus (Indian Phython)
3. Varanus falvescens (Yellow monitor lizard)
4. Vipera russelli (Russels Viper)
i Bungarus fasciatus (Banded krait)
6. Naja naja (Indian Cobra (Binocellate))
Vs Naja kaouthia (Monocellate)
8. Ptyas mucosus (Rat Snake)
9. Dendrelaphis tristis (Bronze backed or tree snake)
10. Xenochrophis piscator (Checked keel back)
11. Bungarus caeruleus (Common Indian Krait)
12. Charmeleon zeylanicus (Chameleon)
13. Alaetulla nasutus (Common Green Whop Snake)
14. Eryx johni (Earth Boa)
(c) Fish fauna

Fish fauna of Kanjia lake is very rich. There were 41 species of fishes and 3 species of prawns recorded
from the lake during the survey (Table 7). Due to the riverine influence a number of riverine fishes were
recorded from the lake. During monsoon, fishes from Kuakhai river migrate to Kanjia lake for breeding and
feeding purpose. Besides, State Fisheries Department introduced Indian Major Carps (IMC) in the lake for
pisciculture. Some rare and important species found in the lake are Notopterus chitala, Puntius sarana and
Ompak pabda. The economic species of prawn like Macrobrachium rosenbergii is found in the lake. Some
indigenous species like Chela bacaila and Oxygaster bacaila are found abundantly during rainy season in the
lake with very good market demand. The major carps of the lake are represented by Labeo rohita, L. calbasu,
Catala catala, Cirrhinius mrigala and Labeo bata. The other carps were cyprinus carpio, Ctenophyaryngodon idella and
Labeo gonius. The air breathing fishes are represented by Mystus vittatus, Clarius batrachus and Anabas

testudenius.

Table 7. List of fishes and prawns
List of fishes
Sl. No. Scientific name Local name
1 Labeo rohita Rohi
2 Labeo calbasu Kalabainsi
3 Catala cataln Bhakura
4 Cirrlinus mrigala Mirikali
5 Labeo gonius Khursia
6 Labeo bata Rajapohala
7 Puntius sarana Serena
8 Puntius ticto Kerandi
«
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g T}ﬂﬁf;ﬁ:ﬁ,’],p,; i ) [ Chepta kerandi
0 [Puntins chola [ TPitakerandi
BN | Chhunchia pohala
A2 Wallago attu Balia
13 Chamna striatus Seula
T 14 Channa marulins Sala
15 Channa punctata Gadisa
16 Channa gachhua Chenga
17 Notopterus chitala Chitala
18 Notopterus notopterus Fali
19 Clarius batrachus Magura
20 Heteropneustis fosstlis Singhi, Rata
21 Aunabas testudenius Kau
22 Mystus vittatus Kantia
23 Ompak pabda Pobata poba
24 Glossogobius biocellatus Neuli
25 Glossogobius giuris giuris Baligarada
26 Mastacembalus armatus Bommy
27 Mastacembalus pancalus Todi
28 Cyprinus carpio Bilatirohi
29 Ctenopharyngodon idella Grasscarp
30 Anguilla bengalensis Lamba bommy
31 Xenentodon cancella Duithantia gania
32 Osteobrama coito Chandi
33 Nandus nandus Vutasi/Olua
34 Chela bacaila Khankarakhai
35 Gadusia chapra Makandi
36 Ailia coila Baunsa patri
37 Amblypharyngodon mola Mahurali
38 Oxygaster bacaila Jaradi
39 Esomus danrica Dandikiri
40 Chanda nama Guachippi
41 Aplocheilus punchax Chariakhia
Prawns
1 Macrobrachium rosenbergii Golda
2 Macrobrachivm malcolimsonii Nai chingudi
3 Macrobrachium rude Nai chingudi w2t |

- Env. Sclentjst
Regional Office
S.P.C. Board
Bhubaneswar (Odisha)
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WATER OU ALTEY ASSESSMENT-CUM-FACT FINDING REPORT OF KANJIA
AAD KEAR AN LARE OF NANDANKANKAN, BHUBANESWAR W.R.T CASE
T LILLD BY SMULARAPRIVA PATEL IN HON'BLE NGT VIDE O.A,

o NOL092024/E2-BENCH, KOLKATA

Primafacic of the Case:

The above cited case has been filed on 23-03-2025 by the applicant Smt. Harapriya
Pate] - Vs State of Odisha & Others wer.t, the water pollution of Kanjia & Kiakani Lakes that
is enisted between Nandankanan Zoological Park and Botanical Gurden covering an arca ol 66
ha which has been declared as “Wetland ot National Importance in the year,2006 by the

Mumsty of Porest, Environment & Climate Change™.

< Orderof Hon*ble NGT:-

Hon'ble Tribunal of Z- Kolkata on the date of hearing i.e. 04.07.2024 had constituted
A committee comprising:- (a) Divisional Forest Officer, Khordha (b) Sr. Scientist of
SPC Board and to have a site visit and submit the inspection report w.r.t. the allegation
made i the above cited case,

< Allegations cited by the Applicant:-

Amung all issues cited by the applicant, SPC Board, Bhubaneswar has put its focus on
the water pollution index of the cited alleged lakes basing upon the allegation that
untreated polluted effluents from the buildings, houses cte are being poured into the
lakes through the nallahs which is the main concern of pollution load over the lakes.

= Thrust Area of Study:-

As per the direction of Hon'ble NGT, the Regional Officer along with other officials

afier having discussion with other officials after having discussion with forest

department officials of Nandankanan had conducted a site visit around approachable
focations ol both the lukes and had collected water samples from 08 ditYerent locations
mchuding  midpomt of Kanjia Lake in order to ascertain the mined water quality ot
both the Libes up iy which the normally the tourists usually cover for boating activities

Obseryvation during inspection: -

a) Boh the luhes have covered a vast area with heavy eutrophic condition i.c. in
ditferent segment of lukes are covered with free Noating Algal weeds, different
varieties of hydrophytes along with thick wild grasses ete.

by Lake witer sumples were collected by the Board Official on 02,08.2024 along with
the statts of Nandankanan Zoological Park and Botanical Garden,

= Parameters selected for the study of hoth the lake water quality: -
I order o ascertain the present water quality status of both the lakes w.rt, pollution
Inden following purameters have been taken into considerstion viz.-PLL, TSS, BOD,
COD. Chlorde, fotal Harness, Nitrate, Phosphate, Sulphate, Ammoniacul Nitrogen
Colitrm, Bacna Clotal & Vecal) wora, relating the preseribed standard of surtace
water guahity Le, I18-2209601982) of Class-13.
Ditferent Sampling locations of Kaajia und Kinkuani Luke of Nandankanan:-

b heanjia L ke near fest House :

by Aidponi of kangia lake,

e

o) Bvear Buoating ghat of Kanjia Lake
di Rangia fake near mam gate al Botanical Garden,

M Elnv. Sclentist Sarlron
glonal Office Divitlonal Forest Olfice!

S-p.Co Boar
Bhubaneswar (og,shm Khordha Divislon, Khordha
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¢y Rangin bake nea Holiday Cotage ol Photanical Garden,

N ki fake near medivind prirdien
oy Kiakant lake opposite site of Nangali =ahi near Bougninvillen garden
my Naikant [ake near Picini spot site of Notaieal Graden, Nondankatnan

BRIEF OUTLINE OF THE ANALYSIS REPORT (Copy of the report Annescd)

nee of Nitrate, Phosphate, Sulphate,
natural water bodies like lake
th of weeds, Submerged
of site visit,

Among all the selected parameters the prese
Ammonical, Nitrogen are the main organic [oad on the
where Futrophic Condition, development/Luxuriant grow
dies, Wild grasses have been marhed during the time
esent contest. it can be concluded that due to
ike Nitrate, Phosphate, Sulphate are being up
Alsoin

hyvdrophytie plant spec
I ooking to the Analysis Report in the pre
this condition perhaps the organie load |
] as dense growth pattern with massive number.

take tor their existence as we
ss than 5 my/l The

location Dissolved Oxygen (D0O) concentration are le
ations are within prescribed standard e, 500
activity within

most of the
Fecal Colitorm Cone, at most ol the loe
NPN/100 ml excepting 03 locations where there might be more human

o lakes which is quite natural,

Remark:-
I allow ing are the points those
w.rl attinment of water quality criteria off hoth the

lo be taken into consideration betore drawing any clear-
cut conclusion lakes of
Nandankanan,
a) As the said natarally oceurring |

the urbanization and development activity at the ne
for that reason runofT from various sources are quite natural throughout the
load day-by day. both lukes are exhibiting high Eutrophic
of different varicties of submerged hydrophstes, weeds and

akes have covered a vast areu sinee years back and
arby areas are growing day -by-

day so
vear, Due o organic
condition, Existence
wild grasses.

b) During monsoon surl

ace runolt into the lake is a natural process for which m some
locations Fecal Colitorm conc. are exhibiting high result but not i every sampling

location.
¢) Atallthe location BOD concentration are well within the limit along with Paramcter
pH.
In four locations the Dissalved Oxygen (1O) concentration has exhibited more than

d)
3 mg/l the vest part of the Jocations it has exhibited less

the stundiard 7.e..
concentration that might be due to presence of thick busses of hydraphytic plant,

lree Nloating algae, weeds (where there is less exposure to direct sun ligh).

Conclusion: -

i) Purther survey and investigation should be carried out w identity that whether there
is any existence of some natural/ manmade drains those are falling ine like system
which could not be visualized on the duy of imnspection. W that is the czhu.llmse
domenstic waste water discharge should be [ully resiricted info lake sy sten,

b Al lesst the weeds hydrophyles, wild grasses should be eleaned periodically and
thewe green plants should be properly decomposed ina specific location o c‘.s'n\‘crl

o
Dq}_w

Divisional Forest Officet
Khordha Divislon, Khordha
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<Yt conpost torm and Linally can be used as green manure (o the plants existing
: within the Zoological Park & Botanical Garden.
f GY Pucther more study may be carried by the coneerned authority at lease 3-4 times in

ditterent seasons in a year to draw a clear cut conelusion over the issues i.c.. water

pollution Index ot these two Lakes of Nandankanan,

As the nearby area. the development practices w.r.t. construction ol buildings.
houses ete. at high altitude and Nandankanan natural fake is in low altitude ares
henee the domestic discharge ifany should be completely checked or diverted so as

to minimise the water pollution load.

/.' ;
/ /
Sri Soumya Ranjan Mallick
(AssL. Env, Scientist)
SPC Board. Bhubaneswar

Dr. Sohan Giri
’ (Addl. Chief Env. Scientist-cum-Regional Otficer)
SPC Board. Bhubaneswar

Divisional Forest Officer

SR. Env. Scientist ivisi
REgIBrE) Office Khordha Division, Khordha
S.P.C. Board
Bhubaneswar (Odisha)
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STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST, ENVIRONMENT 2 CLIMATE CHANGE, GOVERNAMENT OF ODISHA)
Paribesh Bhawan, A/118, Nifokcmlhcmcgcr, Unit-wviy,

Bhubaneswar - /51012
[CENTRAL LABORATORY}

No_l2ALg /' VISCLEM) Mise 38720242 oL _09 |Q$| 2024y

The Regional Officer,
State Pollution Control Board, Odisha,
Bhubaneswar :

Sub: Test Repert of water samples collected  from K_an;'ia& Kiakani lake of Nanadankanan

Enci ; 05/668/08/2024

Yours faithfully,
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OSPCIICHLIFOTS
FETE, CENTRAL LABORATORY
;‘;‘} STATE POLLUTION CONTROL BOARD, ODISHA
X Plot No. 11:8972 & 59/, Chandaka Industiial Es{ate, Patla,
Dhubaneswar - 151024
Foarall: gepttnllabigduspuboiml org
IESTREPORT
1 ULR Na ¢ TC127402400000618F
2 Repot No. 1 OSCOR08/2024 2() Amendment No ;<
30 Date : 00082024 3(i) Amendment Date ; ---
4 Sample Submitted By : Sri S.R, Mallick, AES,
(Name and addrezs)  Regional Office, SPGB, Odisha, Bhubaneswor
§  Reterence Letter No. @ Nit
6. Date of sample receipt : 02 08.2024
T Sample Descriphion

{ii Dusophine

Chemical testing)

. Chemical Tosting
& Bilogical testing
(Bictogical Tosting,

(i) Group : water
(Water/ Pollution and Enviranment
1 Atmosphoric Pollution/ Soll and
Hazardous Wasto)
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Page 1612

(i) Sub Group : Surface water
(Surface wator! Ground water/ Drinking
wator / Wastowater/ Effluent/ Ambient Air!
Stack/ Soll and Hazardous Wasle)

8. Analysis Starting Date-Analysis Completion Date : 02.08.2024 - 09.08 2024
9. funcertainty is desired by Customer : No
10, Analysis Resuls @
Anach separate sheet ¥ nocessary)
[ 81 [ Parameter, Unit Standards/ Regitlatory Test Mathod
w4 R :..imsa:sN Water samplo collected from Kanjia &
pplicable for St No. Klakanl lake of Nandan n, Bhubaneswar
Otnars/Aug - 24/SWi1185 to ke i o
Others/Aug -24/1SW/1192
Othars‘Aug = Olhers/Ayg - Qtners/Aug -
24/ SNM185 24/ BWI186 | 24/ SW/1187
15 : 2206, G.S.R742 Near Boal
(1982) "E) Kanjla tnke near | Midosint of sl K‘""?
Class -8 * rest House Kanjia lake ﬂk‘: 9 e
! Results
T T o ]
b = 6585 Gall . | TE SR AR 6.7 6.9 6.8
2. | Totsl Suspended 2540 D, APHA 23
{ Sclics (TSS), mg/t - . Edn., 2017 1.0 30.0 180
) Total Disscived 2540 C, APJIA, 33 ;
i | Seiios (TDS). mgit - : 3017 1598 sab Hi
(T2 [ Tuasolves Oxygen ; BmgiLor | 3500:0-C. ATHA 33T
i 1 IDD). mg/L S, min morg Fdn, 2017 5.8 4.6 47
{ & | biochemcal Oxygen
| Demand (80D, 3 tays | 3. max 3 ’}gk 9 | 153025 Paieas(1999) 16 21 17
@ 27°C) mgiL
€. | Chemical Oxygen : By S120 0, APIIA, 239
Demand (COD), mgfl. Eda, 2017 11.0 19.0 11.0
7| To! Hardnoss 2330 C, AFTIA, 2
i (I, a8 CaCO; mgit k by I'dn, 2017 72.0 €0.0 80.0
e e — .
| & 7 A500 C1 1, APIA, 239
i Chiseide (C1), mgiL - . g 48.0 320 56.0
1] VAt
, 48500 - NOV I
Firste 140), mgil A T LA, 1.865 are2 3.150
10 ; . 00-SO <E, APHA
Suiphate (504), man, . . e e 8.2 123 120
19 | Frosphaie wo.’ . 0090, APHIA 239
L 3 u o, 2017 0058 Q032 Q.105
é : | Aonmonical Hdrggen f’:m"":““'f "'“‘““"‘1 by -
&3 K (i) mgi 2 .“jf‘m[';lll“‘ul?l HA 058 168 224
BEERE WP (};i.!wn(l(_l,, an WI200, APTA, ATTIN
| MO o Bt 0 3500 5400 18000
4 o ‘ ALt
Fuecsl Colilom (FC}, (deaitable) 1 W221-E, APHA, 239 ) g
WPHD) id . 2500 | Edo, 2017 1300 380 | 16000
{penmissible ) i %
e biin {Cont.)
“ﬂ‘-'
‘ SR. Env. Scientlst 5o

glonal Office

S.P.C. Board
3hubaneswar (Odisha)

{4fonal Forest Office!
v?t!;mm Division, Khordha
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i Parameter, Unit | Standards’ Regulatory
| No. Limits

@

j Boaee
| ol B~y
§ Clags -8 *
g
o = 6.58.5 6.58
2 Tolal Suspended
Solids (T38), my/l. = 2
3 Total Dissolved
Sobds (TDS), -
il '
4. | Dissoived Oxygen £ riaix Smgll or
{DO), mgt. R L moe
5. | Biochemical ;
Oxygen Demand % ks 3 mgilor
(8O0, 3doys &t = less
27 G}, mad.
& Chemical Oxygen
Demang ICOD), »
L
7 Total Hardness
P {THL sa CaCls | ” -
mga ;
g Crilorde (€17, & R
mgi
ﬁ%;{if**“ ] . ; 1.790 240 | 1898 | 1878 | 2878
10, | Suiphate (80F). | ] ~ S et i
mgh, ; = o Bt bl OO
o - <. f ome | ooos f o0l | soee g
12 Ammonical S : = S S RN N
Nitrogen as N - - 28 382 058 28 g
13 SR | < He
. | Total Colform ¥ : s ,
| (1C), MPNIAGO mt 508, max 480 3500 3?{};3 18000 : 18000
14 300 : :
Fagcal Coliform : {desunbicy 3, i 5 ;
{FC). MPNADO mi 5 2500 b =0 R o
{permissible § SR

* Tolerance limit for inland surface water subject to pollution (IS ; 2296-1882), for Class ‘B" k it
** Primary water quality criteria for bathing water (water used for organised cutdoor imhing 1l

11, Deviation from Test Method | if any:

12. I Sampling Conducted by the Central Laboratory, Yes/ No - No
if Yes,

(a) Date of Sampling : (b} Method Used"® :

(¢} Name of Sampler with Designation :

End of Test Report

T

3 (Watethaaslowar {8, Nicaryan Mallick, Chief Env, &
(s, N%i iave szn:;-k s&bi oy Mmmhamu Painaic Addl Chief Env. Scientist) % .

Note

{1} The resulls stated above relate only 1o e oms tested,

(i) This report shall not by reproduced in fuli or jn pant without written approval from the In-chargs of the C&mat%mm

(Ui} The latioratory is not responsible for the authenticity of photocopied Test Reports.

{iv] The Teat Hem will not be retaingd for mom Ban 15 days from the dale of issus of Test Rapm wrcart i case a8 required by applicabie Regulation,

Head Ofiee; Mtite Pollution Cantrol { Boarst, Ociish, Parfbesh Bhasvin. A/118, Nilakanthanagar, | T banesvar - 76 1 OLE FAX : ISAUH2I/ 560955
TEL: 2564033/2563294 EPALX | 2SGYO00/2602047,  Eemwll  paribushl @ostchopniors Wabiits yoave ek tony

;;./ﬁnv. Scientist =i
egional Office " a\FOT
S.P.C. Board Div “:::DMS‘ “,Khoﬂﬂ\l

Bhubaneswar (Odisha) Khot
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Kanjia and Kiakani Lake survey report
January 2022
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Highlights:

The water quality of Kanjia Lake was within the range of the threshold prescribed by

CPCB, New Delhi for Fisheries and wild life propagation indicated it’s good health at
present condition.

However, the water quality of Kiakani Lake found to be deterforated with alarming
level of dissolved oxygen level i.e., 3.3 mg/lit

The trophic level index calculated considering crucial parameters such as total nitrogen,
total phosphorous, chlorophyll-a, transparency indicated that the Kanjia Lake behaved
as “mesotrophic” (indicates good health) whereas the Kiakani Lake as “meso-eutrophic”
(close to eutrophic) in nature.

These lakes-maintained depth, transparency, pH and Gross primary productivity of
1.56m, 1.36m, 7.72 and 272.32%178.606 mgC/m3/day respectively. The nutrients,
dissolved inorganic nitrogen, phosphorous and silicate recorded 2.3, 0.1, 171 pmoVll
respectively.

The fecal coliform counts (MPN index per 100 ml) in water samples were within the safe

limits according to CPCB guidelines (100 MPN/100 ml) for all the stations, except two

(one each in Kanjia and Kiakani).

One station in Kanjia recorded fecal contamination, but there is still no threat as the

MPN Index does not exceed the safe limit which has been set by CPCB.

Although various type of macrophytes were distributed around the shores of these two

lakes but'on a majority 14 no. of aquatic macrophytes were observed from the 9 sites.

The density of free-floating species basically Salvinia milesta and S cﬁcullata exhibited

maximum inside the Kanjia. Ampelopteris prolifera, a fern species was dominant in

Kiakani Lake.

, )

: sornSna
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ient pivisional Fore .
o \:\'a?cé?f?és : Kr‘\ordha Dmsmn.KhOTd
Reglo
S?P.C. Board.
Bhubaneswar (Od:sha)
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Water quality assess

‘ e : i 5 ’Cf fOl' (he
i uality have hecowe it lm])()_ltdll( dspe
Cowaler quallty . ' -
| l ‘osyselns. The CUH\"QII(IOH&I

Information on the vartalions 0 | )
suies for lake € ‘
does not result sufticient

implement won of sustainable natagetent stratey
with one or hwo-himie sampling in a seasoll.
e to complexity of pracesse

Jom daily to intra-seasotal or inh‘mmm;mi time scale.

seasonal observation,

o fretors of water quality due
miormation to evaluate the controlling fictors ol water quality

that significantly vary in temporal seale.
altributed 1o anthropogetic activities as we
eifluent discliarge. Hence

Il as natural

The water quality variation is most tly a

processes such as hydrologieal Immm precipitation, and river
v 2

| survey of lake ecosystems can provide a better picture of lhe ecosystem fnctioning as

Seasona
1o understand the health. the aquatic ccosysten, the

compared 1o one time study. In ordel
(lresholds described Ly the local reguluting authorities should be used as it may vary on the
ecographical location of the ecosystem
control board (CPCB) for Indian waler depending on the several purpose of uses such as
Drinking Water Source without conventional treatment but after disinlection, Outdoor bathing
(Organised), Drinking water source alter conventional treatment and disinfection, Propagation of
Wild life and Fisheries, Irrigation, Industial Cooling, Controlled Waste disposal designated as

different class of waters (A to E).

Phosphorons and inorganic nitrogen in the form of nitrate (NO3). nittite (NO2), aud ammonia
(NH3) are present n water can be readily consumed by the phy toplankton with different degree
ol preference. Ammonia (NH3) is forned in the natural enviromment by the fixation of-
atmospheric nitrogen and hydrogen by diazotrophic microbes, such as cyanobacteria a‘nd
decomposition of manure, dead plants awd animals by bacteria. However the excess of ammonia
nay affect the structural. developmental. ¢ changes in tissues of oills fiver, and kidnevs of many
of the aquatic animal. The elevated concentration of dissolved wmorzanic nitrogen results in
mereased phytoplankton production and biomass, which may in turs be followed by inereased
population of consumer animals. Ai (le same te. excessive natient emichinent can be

detiimental (o the aqualic waler . ! :
the aquatic water Lodies  [Te concentration ol these nutrients (witrogen and

MGsphorons) ¢ y " b o o s : )
phasphorous) alone with lransparency chlorophyll-n. in an ecosystem, decides its tfphic

status. IUIs much easier 1o convey o e

o

«f Sesrang
ftice!
Memm ovﬁ' ;\\‘*’s' on, Khordha
a

Regional Office Khordh
S.P.C. Board
Bhubaneswar (Odisha)

Thresholds has been prescribed by central pollution

public the status and natire of the Like through an
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dex (tophie level), which provides tlie seientific nceond of nutrient enrichment and Lake
Character,

Methodology

Sub-swrface water sunples Were eollected frons 09 stations (o1 20 Sanuary 2022) from Kanjia
and Kiakani Lake by scientitic staffs ol Chilika Developinent Autliority with the help of staffs of
Nandankanan, The sapling points were nmned as NK1 to NK9 (NK stands for Nandankanan
lakes). Nutiients [nitrate + nitrite (NO3+NO2), ammonia (NH3), phosphate (PO4), and silicate
($1 (OH)M)] were estimated by nutrient autoanalyzer (SKALAR SANplus ANALYZER)
following Grasshoft' et al. 1999, with precision of +0.02, 0.01, and 0.02 pM respectively.
Temperanwe, pH, Conductivity, Salinity and twbidity were measured using water quality sensors
(pH: Metrolm pH meter with accuracy of £0.002, Turbidity: thermno scientific Eutech TN-100 &
for Conductivity and Salinity: Orion star A212 bench top conductivity meter). Dissolved oxygen
(DO) was measured by Winkler’s titration method (Carrit and Carpenter 1966). A total of 2 sets
of productivity samples were collected from 2 stations m h'ipliéates during the survey period and
analyzed by Light and Dark bottle method based on DO a_nalysis by Winkler’s titration method.
Biochemical oxygen demands (BOD) of the collected samples were done by 3 days’ incubation,
maintaining a constant temperature at 27°C and then measuring the dissolved oxygen. The
chlorophyll-a was estimated by taking 1L of surface water and filtered l]u‘bugh GE/F filters
extracted with 90 % acetone and stored for 24 h at 4 °C in the dark. Thé absorbance was taken at

630 nm using UV-VIS spectrophotometer (Thenno Sc:ent;ﬁc Evolutzon 201) follomncr the
Strickland and Parsons (1972).

5@")/ Divistonal Forest Otficet

haDi\nsion Khordha .
SR. Env. Scientis, Khordr 7

Regionai Uffice
S.P.C. Board
Bhubaneswar (Odisha)
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Figure. Sampling locations of Kanjia and Kiakani Lake for walter quality survey

RESULTS

Physico-Chemieal parametey-

Results of Kanjia and Kialkani Lake survey with ye

spect to crep auide lines for Fishery
and propagation of wild life during January 2022:

ST.NO PH(6.5-8.5) DOE3ppm) B()D(<3p]nn) TURBIDITY Remarks
crPeB CPCB CPCB Range - <30 Cprep ‘
Range Range . - Range : H
Ky 7.618 G6.46 038 - 1.89 Within range
K2 7.633 7.23 2.84 1.54 Wulin range
K2 7.612 5.16 0.62 217 Wulun range
T 2.872 7.56 0.61 7.51 phias i nage
firs 7.654 FAG T . .098 L87 Wulan mnge
1Ko 7.662 . 620w 1 tiirp4Q51 - 23  Within range
117 7.402 3.04 1.85 5.07 Wil range
frg 7.668 8.47 0.77 21 Withm range
1Ky 7.382 3,54 2,95 S 67 Witk range
[ 4

W~ Ww‘i

ce\
Reglonal Orﬂge t “w\,\ona‘} “\u“ Kh _
S.P.C. Boar

Bhubaneswar (Odisha)
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Duning the sampling period (Jomuny 2022) the averape nlr lemperature of the Kanjia lake and

mid 27°¢ respeetively. “Ihe avernge water temperature of these two
lakes was 24.92°C nnd 25.5°C tespeclively duting January 2022, ‘The avetage depth of the
Kanjia and Kiakani lake was LAS ntand 1,921 tespeclively. The average Iranspatency was 1.34
mand 145w, The pH is one of the pavanelers that regulate carbon and nufrient availability in

Kiakani lake was 26,12¢¢

the aquatic ecosystem and also {lie organisms in n specific ecosystemn, During the survey pH
found to Le varied in between 7.61-8.87 with an average of 7.8140.46 i Kanjia lake and 7.33-
7.40 with an average 7.39:0.01 in Kiakani lake. During the survey period (January 2022},
nubidity was found to be varied in Letween 1.54-7.51 NTU with an average of 2.81£2.09 NTU
i Kanjia lake and 5.07-5.67 NTU with an average 5.37+0.42 NTU in Kiakani lake,

The depleted oxygen levels may lead to fish kills and a range of other effects reducing bio-

diversity. The Dissolved Oxygen (DO) varied in between 5.16-8.47 mgl™ with an avg. 6.942]1.07
in Kanjia lake and 3.04-3.55 mgl! with an average 3.29+0.36 in Kiakani lake. -Biochzmical
Oxygen demand (BOD) indicates the 1)61111&011 status of the ecosystem thn:}ugh the indication of
the total organic matter load to the system. It controls the biodiversity of the ecosystem
significantly. During study period, the BOD of the Kanjia and Kiakani lake was in ihi'eshold

Iimit with an average of 0.95+0.85 and 2.4+0.77 respectively.

Measwement of chlorophyll-a concentration helps us to understand natural sj'stems-& is
important in studies aimed at assessing the trophic status of the ecosystem In fem:s of
eutrophication. Chl-a is a measure of (le amount of algae growiugrin a water body. Duﬁng the
sampling period the average chl-a concentration of the Kanjia and Kiakani lake was 0.25 men

and 0.35 mg/l yespectively. The average GPP of Kanjia and Kiakani Lake was estimated to be
272.32£178.606 mgC/m3/day. ' ' '

L <]
i DoV
/ -
/ Divislonal Forest Officel
Khordha Division, Khordha
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nop-pant S 3 o rT A : : % 1
roR-pamt sourees trough the viver and tivitlets to the system. During the sampling period the

ol with an v, 0.07 £0.06 fumoll ! in Kanjia lake and 0.06-0.07
ol with an averge 0.0640.007 w Kiokani lnke. Nitrate (NO

2.13 pmoll! with an avg, 0.9440.61 ol

nitite varied fiom 0.03.0.2

3-N) varied in betwaen 0.33-
i Kanjin and 0.32-0.63 pmoll! with an average

Q.5720.07umoll™ in Kiakani Lake. Silicate (8i02) cone. varied in between 159.02-168.88 jimoll*

Pawith an avg. 161.9023.50 rmoll! | in Kanjin  and 197.89-207.45 with an avernge 202.67
=0.75umoll™ in Kiakani Lake.: Phosphate (POA4) conce. varied in between 0.09-0,15 jimoll” with
an average 0.112 0.02 junoll?, and 0.09-0.09 with an average 0.092 0 pmoll! | Ammonia (NH3)
cone. varied i between 1.17-1.71 pmoll with an average 1.3d 2 0.17 nmoll™? and 1.2-1.64 with

an average 1.4220.31 pmoll™ in Kanjin and Kiakani lake respectively,

ks . ) t .

= Nitrate(um/1) e Nitrite(um/l) 4,05
!“"i \

28

521 I E EL,—EE

B .*..&LE e il M
| M2 OBKY NKd bxs oty | | ST S NS R T M7 NKs

| o2 Phosphate(um/I) gy L3 Ammonia(pm/l) .
g bl B R
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ii - O 5 ..Si..r Ei Sé =y
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Silicate(pm1)
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Divisknal Forest Oftical

A T Khardha Division, Khordha

Reglonal Office
S.P.C. Board
Bhubgneswar (Odisha)

89



o 00 - 4

Macrophytes survey ‘
A survey on macrophyte has been carried out on 29" fanuvary, 2022 by the scientifi
alces (Kanjia and Kiakani) of

s

team of Chilika Development Authority fiom 9 sites of two |
Nandankanan which is depicted in the map below. Four category of }Jlfﬂlfs like- Emergent,
Submerged. Rooted with floating Jeave, und Free-floating were recorded. The detailed
distiibution of these four eategories of macropliyte in the 9 sites and around the shore of the Lake
18 shown in Table-1. The abundant growth of macrophytes has shown in Figure-1. Some

wdentified fresh water macrophytes are shown in Figure-2,

e

« € ?[ [P % i
/ s ficet
i Di sm
SR. Env. Scientist ia‘\:'fdhﬂ Bivision, Khordha

Regional Office
S.P.C. Board
Bhubaneswar (Odisha)
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"»'i‘able-l: List of macrophytes recorded from 9 sites of Kanjia and Kiakani lake. Sites noted as NK

1,2.3,4.5,6 and 9 belongs to Kanjia and NK 7 & 9 are from Kiakani Lake.

rS'pecies Name Habltal Type Statlon encountered
‘ Hydrilla verticillata NK 1,2,3,4,568&7
l Ceratophyllum ntmnersmn Buibie NK 3,4 & 8
{ Potamogeton ¢crispus i NK 1,2, 3 &4
Vallisneria natans NK1&2
Nvmphaea pubescens NK 7
| Nvmphaea nouchali Rooted with flonting leave | NK1,2&3
Trapa natans ' NK2&3
Ipomoca carnea NK9
Cyperus polvstachyos Emergent S| NK9
Ampelopteris prolifera NK 9
Eichhornia crassipes NK2,3&6
| Savinia cucullata Free-floating NK1,2,36&38
| Salvinia molesta NK1,2,3,4,56&8
l?fma stratiores NK3&4

Fig.: Some identified macrophyte of Kanjia and Kiakzmi Lake

w
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( LOIME VD
Divistonal Forest Offi
/ Khordha Division, Kho'rfi;'a

SR. Bfiv. Scientist
Regional Office
S.P.C. Board
Bhubaneswar (Odisha)
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: 1 Kinkani LﬂI\e 2
Observation of fnventory and distributlon status of macrophyte In Kanjia and Kiak: que ﬁom;9'51tes
1. Atotal of 14 no. of macrophytes were inventorised in Kanjia and lmlmm i

: s¢ WO Iakeg but
2. Although various type of macrophytes were distributed aroutd the shmes of the

[§ i
mainly we observed 14 no. of aquatic macrophytes from the 9 sites. | :
3. The density of free floating species basically Salvinia milesta and . cucullata exhibited
maximum inside the Kawjia. duipelopieris prolifera, a fern species \smcloxxllzlarxr in Kiakani
Lake.

Fecal indicator bacteria (FIB ) study

1. Introduction:
Coliform bacteria are the Indicator ownmsms used for monitoring the microbiological safety of

water and are an indicator of potential lmman fecal contamination. "lhese are rod- uhaped gram

(=

negative, non-spore forming, and motile or non motile bacteria which can femlent lactose mth

the production of acid and ¢ gas when incubated at 44 °C. There are three dlftuent moups of

coliform bacteria (Fig. 1). They are (1) Total coliform group is a large collectlou of different
kinds of bacteria, (ii) Fecal coliforms are the types of total coliform that mostly exist in feces).

For ex- Esclierichia coli, Enterobacter, Klebsiella, City obacter, (iii) E: schertclzm coli (O157:H7)

(subgroup of fecal coliform) can potentially cause health ploblelns Examining the

concentrations of fecal indicator bacteria (FIB) in water samplas, allow ‘an opportunity for

analysis to be taken of the conditions that support FIB concentration.

Lscherichia coli (0157: H7) (subgroup of fecal co liform)
IS a type of pathogenic  bacteria, may lead to

liemorr hagic diarrhea and kidney failure th that caln cause
([eﬂtl 1.

— Fecal coli form (types of total coliforn that mostly exist
m feces). For ex- Enter obacter, Klebsiella, Citrobucter

““Total coliform (It is a large collection ol different kinds.
of bacteria), can potentially canse health problems.

o ¥ ?ww g
. W/S/Ci’;"ﬁs': al Forest Officer-

Regional Ofﬁge ‘Maﬂmsnon. Khordha ;
S.P.C. Boar :

Bhubaneswar (Odisha)
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f; Fig. 1. Subgrowps of feenl coliforms

Table 1, PRIMARY WATER QUALITY CRITERIA FOR CLASS SW-1I WATERS CPCB
(For Bathing, Countact Water Sports ntid Commeretnl Fishing)

Pavameter — Standards R.ltlonulv/llemmks
: — ! R T TG ATIE LT W
Feeal Coliform  100/100 ml . 1, The MPN value ufe'lch smnple nof eyccedmg,
(MPN) o 100/100 ml pfi oy ; :
9, The 'wemge MPN V'llue not exceedmg 2007100 ml '
m "0 percent of snmples in Ihc year ; ;

The average MPN value not e\ceedmg 200/ 100 mlr

; 3!
- in 3 consecutive samples in monsoon months i 4:

;
iy
2

1
[
i
1
{

2. Objective:
To monitor the fecal contamination of water samples from the 9 stations of the Nandankanan as

shown in water quality section.

4. Study site and snmpling proée(lure:

Nandankanan Zoological Park is a zoo and botanical garden in Bhubaneswar, Odisha, India (Fie.

2). Established in 1960, it is located near Chandaka forest, and includes the 134-acre Kaniia lake.
1t is rich in biodiversity with large mumber of animals, birds, insects, and plants. Fecni coliform
monitoring has Leen camied out on 29" January, 2022 by the scientific team of Clilikn
Development Authority from 9 sampling sites of the lake which is depiétéd in the map shown in
water quality section. For FIB analysis, s'unples were collected in sterile bottles (500 ml} and

were kept in ice boxes, and taausfeued {o laboratory I'01 further mmlysns

r -

s
iy

3.1, Mcthodology

al Forest Offi '
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¥

multiple fube ferment

‘ is was conducted using the
FIB analysis was conducted using ‘
gotpanisng present i1 100 mi of th

PN (most probable number) of mier
PN method includes 2 lesls prestmptive, confitmatory test,
i nideli ater quality f

The CPCB, New Delhi, has implemented variots regnlatory ghidelinies ont vmrer‘ i ‘ ty for
CPCB guidelines for

difYerent applications to oblain waler quality standards, According fo the
ass SW-II (waters for bathing, contact water sports, and

primary water quality eriteria for Cl
ad is 100 MPN/100 ml of the

commercial fishing), the permissible level of fecal coliforms lo ‘
sample (Table 2). All samples were compared with the CPCB guidelines for fecal coliforms load

11sk assessment,

3.1.1. Presumptlive test

The three-tube procedure using lactose broth was used to detect the coliform and determine MPN
of fecal coliforms. 10 ml, 1 mland 0.1 ml of water samples were inoculated into tubes with 5 ml
of lactose Lroth and incubated at. 44 £ 0.5°C (Fig. 3). After 48 I the tubes were examined
carefully for acid-gas production. Acid production was determined by colour change of the both
from purple to yellow and gas production was checked by entrapment of gas in the Durham’s

tube and recorded as positive. Cultures showing no colour change with any production of eas in

48 h were considered negative.

3.1.2. Confirmatory test

The positive tubes were streaked on eosine-methylene-blue (EMB) agar and were incubated for
24 11. After 24 Ii strong lactose fermenters will appear as datk Blue / purple / black, and £.coli

(which also fesmments Jactose) colonies will be appear to have a metallic green sheen (Fig. 3).

2

P ’ omte
/ { officet
SR. Env. Scientist DW“‘:“S‘m,KhD“’“‘,

Reglonal Office Khordha
s.p.C. Board b
mhubaneswar (Odisha)

ation method and recorded a3 tha ?!
e water sample, Tha "r" .
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Presumptive test:
1IN tube wath 0 L sample ol St
2 N tobe with bl cunpleof Stl,
3 Ninbe ol &7
4

Confirmative test;
St 1 zagile showsng neetallic green dheen
colanies on EMB agzar plder Mdalhc sheen
colony 15 venfirmatory test for £ eolf.
Blak

Fig. 3. Fecal coliforms assessment by using MPN method

4, Result

4.1 Fecal coliform assessment

Fecal coliform distribution in terms of MPN index of most of the stations displayed < 100
MPN/100 ml (threshold value according to CPCB guidelines) in presumptive test. Positive
presumptive result was found at station no. NK1, NK4, NKS5, and NK9. (Table 2; Fig. 4). All

other stations showed negative presumptive result. Only station no, NK1 showed positive
confirmatory result.

Table 2. Results of fecal coliforms showing the positive/negative ¢ presumptive and confirmatory
test

MPN smlemoo ml (pxesumptivc test) Metallic green sheen colonies fivmative test)
Stations , S 3 H e 3
;’\:Kl 3 Metallic geeen colony abserved
NK2 Negative presumptive test -
NK3 Negative presumptive fes ; -
Z\;lt4 460 = No metallic green colony
_zgn_s 9 No metallic green colony
NK6 Negatlve presumptive test >
LY
o€ Dot
- gl Divisional Forest Officer
o Einv' Scientist Khordha Bivision, Khordha
g Onal OfﬂCe
-C. Boarg

Bh
Ubanfswa’ ( Odysha)
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S & N .\
| ~y
T K7 Negative presumpilve qul' —— = oloiy ~ \
MRS Negatlve presumpfive fey No welallic green ¢ — )
NK9 150 =
0,
100
o CPCB Threshold valae
_ X0+
€ e I v S R
-~ Ino ------------------------
= s
T m r
4 g
£ 18 2
=
= 1
=10 £ 4
5 - 5
. g 3
o 7— ; h . -

NE1 NK2 SK3 XE< SKS NK6 XK7 NES NE
Stallgn name

Fig. 4. MPN Index of fecal coliforms

3. Conclusion

The zbove result revealed that the fecal coliform counts (MPN index per 100 ml) in water
szmples was within the safe limits according to CPCB guidelines (100 MPN/100 ml) for most of
the stations, excluding NK4, NK9, Station NK1, NK4, NKS, and NK9 showed the positive
presumptive result. However, only NK1 sample showed positive confirmatory result (presence of
metallic green shieen colonies on EMB agar plates). Thus, the results showed that fecal
contzmination is present in these stations. but there is still no threat as the MPN Index does not
ezceed the safe limit which has beep sef by CPCB.

» /"icell
v. Scientist . onal Forest O

s.p.C. Board
ghubaneswar (Odisha)
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In-situ measurement of WQ parameters of Kanjia Lake

«

, Eny. Scientist
Reglonal Office
S.P.C. Board
Bhubaneswar (Odisha)

DaAR A
st 0

pivistofal Fo J”?ﬁa

Khordha Diviston, Khor



100 99

| PERRTRRT G o

BRORTS IO\ T
ﬁ.\‘ g \»\\J‘inn \y,\'\- A%
el 'AH\_L-".' e

NEDEVTTINY

3

3

i

s
SR

I zenee e

A e, A2 Faps
FERS s
S

«%“; :

T A

J‘t
et
sis

Fieg G

Gl

Y SIS et
Rt X BN TR P L R S

£

uality paramet
02 ETHEREE

Sample preserva

7l
i"’;’;‘\ z_“'*‘.b
'§ ;.g. :

R ]
R

NG R el ks

Sampling from Kanjia lake during January 2022

Field ficures during collecton of water samples, immediate preservation and insitu data

collection fn Kanjia and Kiakanl Lake, Nandankanan during January 2022
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List of contributors for the Kaujln aid IKiakani Lalke monitoring: JANUARY
2022

Research superyvisorst
1. Dr. Gurdeep Rastogi, S8
> D Pradipta R Muduli, SO

Research fellows:
3 M. Ishan Biswajit Sahoo, JRF (water quality)
4. Mr. Manas Barnik, JRF (water quality)
3. Mr. Pramod kumar Tripathy, JRF (Macrophyte)
6. Ms. Madhusmita Mohapatra, JRF (Bioteclimology) o
7. Mr.Bibhuti Dora (GIS map preparation) -

( "\> o)

. Satmr v\ :
WJ/’ pivisional Forest Officet

SR. Env. Scientist Khordha Division; Khordha
Regional Office

S.P.C. Board "
Shubaneswar (Odisha) ]



125

101

102

Annexuremmr

Map showing blockages of water bodles of Nandankanan sanctuary (blockages shown in black rectangles)

the period 2016-17 to 2025-26

Source-Management Plan of Nandankanan Wildlife Sanctuary for

Source

Khordha
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Government of Odisha
Office of Speclal Relief Commissioner

t. ,g/,;/zd’zb

From
Sri Sidhartha Sankar Acharya, OFS (5AG),
ent

FA-cum-Additional Secretary to Governm

To
The Additional Chief Secretary to Govt.

& CC Department

\Water Resources Department / Forest, Env.
42-2245-RAHC-ED-G'eneraI-Baa-

‘-Sub : Release of funds under Demand No.
-State Disaster Mitigation Fund-78742-State
2023-24.

Other Expenditure-3523
ter Mitigation Fund during the year

Contribution to State Disas
No. 32835/WR, Dated 24.11.2023
No. 25143/FE&CC, Dated 04.12.2023

Ref: 1. Water Resources Department Letter
2. Forest, Env. & CC Department Letter

Madam/Sir,

I am directed to convey the release of Rs. 15,73,42,000/- (Rupees fifteen
crore seventy three lakh forty two thousand) only out of SDMF in favour of Water
Resources Department during the year 2023-24 towards the mitigation project
*Improvement of drainage system of Kanjia and Kiakani_lakes to_prevent flooding in
'@Mnd adjoining area” <ubmitted by your department in the referred letter
SoTE R el e - 22

Further, it is to be mentioned here that, the project will be executed by Water
Resources Department in consultation and co-ordination with Forest, Env. & CC
Department. As part of this project covers Nandankanan area, any technical assistance
may be taken from the Director, Nandankanan so far as execution within Nandankanan

area is concerned.

1. The expenditure should be made strictly adhering to the norms and guideli
: > guidelines of 1F.
2. The following allctment is hereby placed at your disposal under the above headSE? ; i
the year 2023-24. It should not be treated as grant-in-aid. SERS g

2. ;l"he above allotment shall not be diverted for any other purpose.

. No expenditure beyond the allotment shall be incurred. The e i

] xpendit i

Nos. and date of ldrawl shall be furnished to this Office :egularﬁ(ein legrcisntfc:ig:e Et alcng-fmth i

date as per provisions contained in Paragraph-265 of the Orissa Relief Code ¥ the subutered
B zlc;:und? sh;ll be drawn In AC Bill or grant-in-aid bill d
; py of order of distribution of fu oAl

gy oyl nds to the subordinate offices may please be sent to SRC by

own

. UU i
7 The IISatK)H Cer[l'lcate dUIY COUHtEISIQIIEd bY t“e CO”lpe[e“t AUtho‘ |ty as DFESCHbed n thl “lCE ‘
S O x

circular No.76 dated 16.2.99 shall be furni i
. 24 urnish ice i i
8. Receipt of the letter may please be acknowlezdg;%‘thls 1

You Qithfyly,

w\’ﬁ

A P "?
e

FA-cum-Additionial Se

e e AREST.OFFICER
Dl\,/n,- . f‘-!.",’lﬂﬁ‘la

46 Board, Odiep,  WIORUI

retary to Govt. e
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&

STATE OF ODISHA

NAME OF DIVISION:

NAME OF WORK : Drainage Congestion clearance of Kanjia
& Kiakani Lake in Nandankanan Zoological
Park, Bhubaneswar

HEAD:

AMOUNT OF ESTIMATE: Rs.1573.42 Lakhs

«

=] / pivisional Forest Officel
R E&ﬁ%:““ Khordha Division, Khordha

Reglonal Office
S.P.C. Board
-hubaneswar (Odisha)
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PROVISION SLIP

Major Head :

Name of Work- Improvement of Drainage
system of Kanjia & Kiakani Lakes to prevent
flooding in Nandanakanan and adjoining

..

Name of work

areas.
Sub-Head :
Provision under sub-head : Rs
Up-to date estimate amaount
sactioned under the Sub-Head :  Rs
Amount of the present estimate:  Rs 1573.42

Total estimate amount including
the present estimate ¢ Rs

Balance : Rs

/ pivisional Ferest Otfice! s %"f‘?”‘r‘”“ Srolast LS
alnage Division, :
ion, Khordha khurd
SR. Env. Scientist Khordha Division o rda

Reglonal Office
S.P.C. Board
ahybaneswar (Odisha)
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Nama of the Project

Location

Present Problem

Historical Background

<

SMM

Regional Office
S.p.C. Board
shubaneswar (Odisha)

MEMORANDUM

Improvement of Drainage system of Kanjia & Kiakar
lakes to prevent flooding in Nandankanan and adjomning

areas.

The Drainage System is located i MNandankanan
Zoological Park of Bhubaneswar City.This system is
localed on Lat 20°23'50.67°N, Long B5°4929S97E&
20°23'11.01"N, 85°48'46.80"E respectively. This system
has catchment area of 680 ha.

Channel Abandonment.

Nandankanan Zoological Parkis a 437-hectare
200 and botanicalgarden in Bhubaneswar, Odisha, India.
"Established in 1960, it was opened to the public in 1879
and became the first zoc in India to join World Associaticn
of Zoos and Aquariums (WAZA) in 2008. It also contains 2
botanical garden and part of it has been declared =
sancluary. Nandankanan, literally meaning The Garden of
Heaven,is located near the capital city, Bhubaneswar, in
the environs of the Chandaka forest, and inciudes the
134-acre (54 ha) Kanjia lake.

Kanjia Lakeis a natural lake on the northemn outskirts
of Bhubaneswar, Odisha, While the main lake covers 75
hectares (190 acres), the total wetland covers an area of
105 hectares (260 acres) with the scuba diving facility it
has a rich biodiversity and is a wetland of natonai
importance which is helpful for maintaining the city’s
ecology.

The lake's ecosystem consists of 37 species of birds, 20
species of reptiles, 10 species of amphibians, 48 species
of fish and three species of prawns, 10 spacies of sub-
merged macrophytes, 14 species of floating macrophytes
and 24 species of emergent macrophytes

The lake is facing threat from uncontrolled quarmying, the
dumping of solid waste and haphazard real eshite
construction on its fringe areas.

The lake is a part of the Nandankanan Zoovlogical
Park and Is used for recreational boating by visitors.

== e i\ Forest Oil'\c:t:a
Khordha Plvision, Khor
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Attempls  made  if and

axperiance gained

nny

the
problem and juslification and

Comparative  merit  of
giving precedenco to the olher
problem if any of the localily

Approach

.

Design  consideration  their

suitable limitation

Specification selects suitabllity
of economy

Agency of execulion

Necessity and desirability of
studying the problem as model

Analogy based on similar
problems and experience and

results noticed

Scope  of now

suggesied if permanency

remedy

Maintenance of the work after

construclion

Cost of the Project
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The site has been inspecled several limes by Higher
Authorlties fromn time to time and it has been proposed to
take the renovalion work with 2nos of VRB, 1nos Sluice
540mt Cut & Cover& 230m Trough wall,

The locality is facing much difficulty during rainy season
and in dry season as well. It is felt very much necessary to
address lhe problem for the greater interest of the public
in the locality.

This site is well connected by roads.

The section are prepared as per the design. Standard
Specification and Typical drawing are adopted in
preparation of project proposal. The approved working

drawings will be followed while executing the work.

The earthwork and concrete work will be done as per IL.S.
Specification with current Schedule of rate.

The work will be executed through the registered
contractor after calling Tenders observing all the codal
procedures.

Since it is a small work model study may not be
economical. It is based on the experience of the locals.

It has been observed since long with if this project will be
taken up it will be very much beneficial.

The remedy suggested is expected to provide good effect.
The present proposals and made the drain immediate.

Maintenance will be made out of normal repair grant of the
Drainage Division, Khurda,

(1, 1673.42Lakhs

T

& & A - ,.—-}:(DC‘-;'?M
A sﬁx &;tlvo Enginoer Exoeutlve Enﬁloo) L}
0

Dm nag

ub-Divn-ll
Bhubaneswar

Drainage Division,
Khurda

1 Office
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Thisestimate is framed by Er. Raghu Nalth Swain, Exaculive Engineer, Drainage Division,
Khurda for the work “improvement of Drainage system of Kanjia & Kiakani lakes to
prevent flooding in Nandankanan and adjoining areas”.

REPORT

This projectcost amounting lo Rs.1573.42Lakhs(Rupees Fifteen Core Seventy Three lakh
Forty Two Thousand) only has been framed tc meet the probable expenditure &
technically sanctioned for the work “Drainage Congestion Clearance of Kanjia & Kiakani
Lake in Nandankanan Zoological Park, Bhubaneswar under-Drainage Improvement

Programme."

The propo'sed project is mainly to eradicate the drainage congestionofKanjia and
KiakaniLakein Nandankanan Zoological Park. The main problem as narrated by Deputy
Director, Nandan Kanan Zoological Park is the excess rain water from the lakes could not
drained out thus inundates the entire park in rainy season.After Joint inspection of
Additional Chief Secretary to Govt. Forest and Environment Department,Deputy Director,
Nandankanan Zoological Park, Chief Engineer,Drainage, Cuttack,Superintending
Engineer, Drainage Circle, Bhubaneswar and Executive Engineer, Drainage Division,
Khordha, it was decided to select a suitable alignment to connect kanjia and KiakanilLake
to Budhia nalla through a link drainage channel. The alignment was fixed by
Nandankanan and Drainage officials and detail survey has been conducted.The alignment

of the drain located on Topo sheet No-F45T15 (73H/15)

Scope of Work
i) Eartwork:- The drain is' required to be excavated for a length of 3.1km to
overcome the drainage congestion problem. Embankment filing have been
proposed for the water body present in the alignment of the drain.

i) Structure work:- a) 2nos of RCC box culverts are to be constructed for
communication facilities & smooth conveyance of goods over existing road with
in Nandankanan. b) Construction of double vented sluice for control &
regulation of excess rain waler from Kanjia to BudhiNalla. ¢) Cut & Cover for a
length of 540mir is to be provideddue to heavy cutting area.(300mtr across
main gale & 240 mir along heavy cutting), d) 230mtr Open Trough wall at

stating point of channel.

Land Acqulsition: No land acquisition &forest clearance is required for the project.
' L
Mﬂentlst ] a;ﬂ" Forest officer

Reglonal Office
S-P.C. Board Khordha Divislon, Khordhs
“hubaneswar (Odisha)
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Climate:
The climate of the project area Is tropical with usually three permanent seasons i.e
summer, Rainy & Winter. The maximum temperature is about 42.00 degree
Celsius & minimum temperature is about 16.00 degree Celsius. Most of the rainfall
is recorded from 15" June to 31™ October, The maximum annual rain fall is about
1200mm. and minimum rainfall is about 700mm. Sometimes severe cyclonic storm

originates from Bay of Bengal due to depression causes rain.

Estimated Cost: The estimated cost of the Project is around Rs.1573.42 Lakhs.

Organization Setup:
The organization is headed by the Govt. of Odisha, Department of Water
Resources followed by the technical head i.e. The Chief Engineers, Drainage
Cuttack, The project will be under the Supervision, guidance and control of the
Superintending Engineer, Drainage Circle, Bhubaneswar. The project will be
executed by a team comprising of the Executive Engineer, Drainage Division,
Khurda, Asst. Executive Engineer, Drainage Sub-Division No.-ll, Bhubaneswar and

Asst. Engineer, Drainage Sub-Division. No.-ll, Bhubaneswar.

Benefit and Recommendations:

After completion of the project the Nandankanan Zoological Park and Botanical
Garden and adjoining areas will be retrieved from water logging. The entire storm
water of the Drainage area of 680Ha will be smoothly drained out to Budhi Nalla.
The unhygienic conditions of the locality can be removed on completion of the

Project.
L o - O’ﬁ? |
.\‘ i Z.—’ | e 1, /\ \,, ( “_:Q}:\\)“ ;
Ass Engineer Az Executive Engineer "' Exocutwo Enghh)ﬂ
Drainage Sub-Divn No.-ll Dralnage Sub-Oivn No.-li Drainage Division
Bhubaneswar Bhuhanoswar Khordha
i’l\\

D
\;\-..Q,J &,,25 W
v
Env. Sdenﬂ’ﬁhﬂllonal Chlof Ell[ﬂlm Chiet Engl

Reglonal Office Drainago Clrcle Oralnige Gyvack
S-P.C. Board Bhubaneswar WWM
anubaneswar (Odisha), w——faﬁ\‘m
nal Forest
\?t‘\;l‘&ha Division. Khordhd
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SALIENT FEATURES

1, Name of Project
2. Type
3. Scheme

4, Hydraulic Data
Catchment area

Drain Data

i. Length of Drain

ii. Lengthof Link Drain
jii. Bed width of drain

iv. Depth of Drain

v. Side slope of drain

vi. Water surface slope

vii. Design Discharge
5. Cost of Estimate

6. Direct Benefit
Drainage area (Gross Area)

Drainage area((Gross
Area) GCA

CCA (80% of GCA)

Actual potential due to water
logging.

Potential to be achieved
after completion of project

T Benefil

" zf'y“‘[ﬂv'
b{\g"’/' \ g
SRY Env. Sclentlgtst Engineor

Improvement of Drainage system of
kanjla & Kiakani lakes to prevent
flooding in Nandankanan and adjoining

areas.

Drain

G680Ha.

3.1 Km.

5.20mtr. to 8.50mtr

2.00 — 12.0mtr.

1:1

1:1000

14.50cumecs to 30.00 cumecs
Z. 1573.42 Lakhs

820 Ha.

Nandankanan Zoological Park & Botanical
Garden and adjaining areas wall ba benefitted

from water logging.

, -‘L‘Y‘:’)

A
# ge‘t’ \qunj“\

t{Execdtive Enginear - Exgoutive En inee?’
Reglonal Officgnege Eub-Divn No.-l| Drainage Sub-Dive Na.ll “ Drainago D!v?sion
Bhubangswar Khurda

S,.P.C. Board Bhubsneswar
Shubaneswar (Odisha)

i)
a,“t Khotdhd
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1
NANDANKANAN D/C CROSS CESTIOM AT RD OM
21 :
204 S
19
18 / % - e
; 74 e S t
v 2V, / |
17 - / S P |
Dotum: 16.2 A A ;
o o o) o o o o o o |
_ ey =] ~ ~ o D < ~ >
EXISTING LEVEL | & o o © ~ ~ ) ) o |
~ P~ I~ ~ ~ ~ ~ P~ P~
X — = — b = ~— .ot - - |
4 1 : . [ . .l ; ]. - [] |. .' :
¥s) <~ < ~ < ~ - o~ [
< i) N 7] Ig] g un Ty o~
DESIGN LEVEL o2 Q9 <@ 12 - e Q 9 =
~ e - 0 O 0 ~— — I~
~ o~ o~ x— ~— ~— o~ o~ -
i a et o i T —1 — —ry
! {
o on 1o
Offeet Sw AN NS 88 8 g SRk R &R
itse oo <t e . s ) I ‘o iee -
S 2 -8 ¢ S ws 2¢ X Y
. ]
i 1 ! 1 L 1 ] 1 1 1 1 L 1 1 L2 2 I
[Hor Scale — 1 in 250 : Ver Sccle — 1 in 100]
A Flig Mes (EXSTING LEVEL ond DESGN LEVEL) fird FiZing Aea (EXSTRG LEVEL ond CESIGN LEVEL)
1/2 ¥ (17545 + 17.550) X (-15.414 - -15.200) = 75.634 1/2 X (17545 + 21.054) X (-15.414 - -14.790) = S0H4E
/2 ¥ (17560 + 17.870) X (-15.200 = -10.000) = §3.470 1/2 X (1054 + 21.084) £ (~14750 - =11.750) = £3182
1/2 % (17.670 « 17287} X (-10.000 - -7.000) = 53785 1/2 X (21.0%4 + 17.887) X (=11.750 - -7.00C) = §2485
142 5 (17.76 + 17243) x (6251 - 10.100) = 51678 1/2 X (12.788 + 21.654) X (£8S1 - 11.750) = 55143
1/2 % (17240 + 1770} X (10.100 = 14.500) - BST704 1/2 X (20054 + 21.654) X {11750 - 14.750) = £3162
377 1 (17670 + 17222) X (14500 = 15.597) = B33} 1/2 X (21.054 + 17822) X (1475 - 15597) = 54216
Tt = 450355 Telad = 435114
i Gt bee (DXSTOG LEVEL ord DESKON LEVEL) Fircd Cutting Aree (DOSTRYG LV end DESON LEVEL)
1/2 3 (17827 + 176ASY X (-7.000 - -5300) = X388 1/2 X (17287 + 16.554) % (-7.000 - -3.000) - M1
1/2 & (1TEAL v 11750} K (-5.300 - 0.000) = 54470 1/2 X (1555 + 1£554) 1 (-5000 - 2.000) - 82
/2 & (1735 » 12,760} X (0000 - 5.100) = $0£53 1/2 % (16554 + 16.554) (G000 - 5.0C0) = 2720
142 5 (VPEL ¥ 17722 X (5.000 - EEST) = 31122 1/2 X {1685 + 17.723) x (5000 - £851) = 31.784
Toicd = 246563 Ttz = 231758
beeg el Finc! hst
Fi¥rg JS0 35 | 459014 437%
Cuttrg TAESES | 765 | 14.756 |
‘ «
orest Officel :
52-8 Env. Scientist Divl !:ﬂa“:‘s‘on Khordha .
glonal Office Khordha .

S.P.C. Board
Rhubaneswar (Odisha)
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NANDANKANAN D/C CROSS CESTION AT RD 1800M

112

/ pivsTonal Forest Ofticet

SR Eny, jon, Khordha
- » Scle Khordha Division,
Reglonal offien

lPlC B
q » Boar,
hubaneswar (ogﬂsha )

| 7l / . ¢ 4 /
"y, Ve - P / Vs
23 } ,//// /z/// // /// /
= 2 F A FN S / //
o 'T'aa it A
/// S/ // ¢ /
/ Fd
~ 7 / / //
Vi ’,/ i / / /
204 SN s / v
- " o W s /
\ |~ 7 P
194 A /‘/ / //; ’,//-
Dotum: 18.0 A
[e=] o o =] o o o o o
el — Al el o ~ N < o
EXISTING LEVEL | " -, w i o s o3 =
M (] ™M ] M M ™M M ™
o~ o~ ~ o~ o~ o~ ~ o~ ~
1 1 1 1 L L 1 1 L
1 T ¥ L) T
o ~ < ~ ~
0 s} N o bR
DESIGN LEVEL m o o o w0
8] o e [2e] (st ]
. o~ Ll = ~— o~
Il L i L L
T T L] T T T T T T T ¥ T T
Q 2 ¥ 2 oo oo © o
Offset S 3 33 = 8 KR R B
[Tk d 3 cLey o n o
g - v % v e i - - ~
E [ L L L 1 L 1 1 I 1 L L 1
[Hor Scale = 1 In 250 : Var Scola = 1 In 100]
nital Citting Areo (EXISTIHG LEVEL ond DESIGH LEVEL) Final Cutting Arsa (EXISTIHG LEVEL and DESIGN LEVEL)
1/2 X (23.380 + 25.430; X (-12.239 - =10.100) = 50063 1/2 X (23380 + 18.354) X (-12.239 - -4,700) = 157318
o 1/2 % {25430 + 23.460) X (-10,100 ~ =5.100) - 112225 1/2 X {18,354 + 1B.354) X (-4.700 ~ 0.000) - 88264
1/2 X (25.460 + 23.490) X (~5.100 = 0.000) = 119723 1/2 X (18,354 + 18.354) X (0.000 - 4.700) = 85.264
1/2 X (23.400 + 23.520) X (0.000 - 5.200) « 122,226 1/2 X (18.354 + 23.547) X (4.700 ~ 12.489) = 163183
e 1/2 ¥ (23520 + 23550) X (5.200 = 10.900) - 134.150
1/2 X (2355 + 23.547) X (10.800 - 12.489) - 37410
Totd = 580,808 Totol = 483.027
ANea Intlol Finol Nel
Fli 0.000 0.000 0.000
Gl 230,806 | 403027 | B1.779
«

%
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NANDANKANAN D/C CROSS CESTION AT RD 1930M

113

224
214
204
194
Datum: 18.2
] L
o o o o o o o o o
(=) o~ (22 D (¥e) ) <t o~ =
EXISTING LEVEL ~ 1 ~ ~ M <, ~ o o
o (=} o o o o o o =]
~ ~ ~ o~ ~ o~ ~ ~ o~
H 1 1 1 I 1 L 1 13
T T ] T T T ¥ T T
: ~ < < <t < <t < < B~
N o I 34 o] [=°] [oe] m M
DESIGN LEVEL 1 o 0 o - i o e, o
o o~ o~ =] -] <] N o~ O
o~ o o~ ~— — - o~ o~ N
L L H 1 1 1 1 L 1
== 25 T T 1 LI 1 1 T T T T T T T L] L3
o T oM MO om
Offset 2 1 Qe 89 &R 3 23 8 =83 &
se o l’"- e DD ) 9 g « . s . = .
[Tgl QO L O o
L L 1 L L 1 1 1 L 1 1 1 1 21 : o 1
[Hor Scole = 1 in 250 : Ver Scale — 1 in 100]
inital Fifing Arsa (DUSTING LEVEL ond DESIGN LEVEL) Final Filing Area (DUSTING LEVEL and DESICN LEVEL)
1/2 X (20357 + 20.320) X (-17.340 - -15.000) = 41592 1/2 X (20357 4 22.634) X (-17.340 - =13925) = 73407
1/2 X (20320 + 20.230 x (-15.000 - -10.000) = 101.375 1/2 X (2634 + 22.634) X (-13.925 - -10.925) = §7.502
1/2 X (20230 + 20241 1&000 - -1.335) = 51928 1/2 X (22634 + 20241) X (-10.925 - -7.335) = 76.961
1/2 X (20.623 + 20.740) x - 10.000) = 43245 1/2 X (20623 + 22.64) X - 10.925) = 65232
1/2 X (20740 + 20.920) X woco - |5.om; = 104.150 1/2 X (22634 + 22.634) X (10.925 - 13.925) = §7.902
1/2 X (20820 + 20.817) X (15.000 ~ 16.500 = 31378 1/2 X (22634 + 20.917) X (13.925 - 16.500) = 56072
Tolal = 381.668 Tolal = 407476
Initigl Cutling Area (EDOSTING LEVEL and DESN LEVEL) Final Cutting Area (DCSTING LEVEL ond DESGN LEVEL)
1/2 X (20241 4 20.250) X (-7.335 - -5.000) - 41273 1/2 X (20241 + 18.484) X (-2.338 - -4.700) = 51020
1/2 X (20250 + 20.3%0) X (-5.000 ~ 0.000) = 101.525 1/2 X (18484 + mm ~4.700 - 0.000) = 864875
1/2 % (20360 + 20.460) X (0.000 - 5.000 = 102050 1/2X mmn&m x aooo-noc = B§.875
1/2 X (20460 + 20.623) X (5.000 - 7.909, = 53755 1/1 X (18484 + 20623} X (4.700 - nns = 6247
Total = 310,603 - 287517
hea Initiol Finol Nel
[ Filing 381,668 | 407476 | 25604
Cutling 310.603 | 287517 23086

SR Env. Scientist
Reglonal Office
5.P.C. Board
Bhubaneswar (Odisha)

Khordha Division, Khordha
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NANDANKANAN D/C CROSS CESTION AT RD 1930.1M
204
19+
Daotum: 18.2
o o o o~ o o o [=a] [=o]
o~ -~ o~ < (T *x] " -— o
EXISTING LEVEL ) o ey e ™M = U o o
o o o o o o (e ] o [an]
o~ o~ ™~ o~ o~ o~ o~ o~ o~
~t
jee}
DESIGN LEVEL =
o
o g 8 8 8 g g 8 8 58
e § © £ © & w 2 & g
[Hor Scale - 1 in 250 : Ver Scala = 1 In 100)
o
S QA

S

SR. Env. Sclentist
Reglonal Office
S.P.C. Board
3hubaneswar (Odisha)

Divi onal Forast Omcel.
Khordha Division, Khordha
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NANDANKANAN D/C CROSS CESTION AT RD 2100M
- , ;
v Y .f 1 = ! ! | ———
~ R 2 Vel 2 2 2 = = Q
EXISTING LEVEL . = S - o o o ~ e
co o0 [+ o] o0 -] -] o] (- o] (-o}
— - -~ -— -~ b - - - -—
1 1 1 I : 1 A L 1
0
s o
DESIGN LEVEL "’:
e
N Offset g g g 8 S & e S S
- g ¢ 8 4 s < 2 ¥ g
[Hor Scale — 1 In 250 : Va‘r Scale ~ 1 in 100]
o
ol Soris

f SN

SR, Env. Scientist
- Reglonal Office
S.P.C. Board
3hubaneswar (Odisha)

Divisional Forest Office
Khordha Division, Khordha
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NANDANKANAN

117

D/C CROSS CESTION AT RD 2280M

116

4 / {
Daotum: 18.0 / ‘ ‘ | :
T T ‘ .
o o o o o o o [=] =
b g o o~ < = ~ (=) o~ |
EXISTING LEVEL | ™ £ ~ - - ~ e o ~ |
| = (o] o = o (=2 o o [
. * T ‘a . . : i 5 -u. 1 = '] . ;
o o e o o~ o~ o oo o !
- — =] -] =] oo} © < ==} w
DESIGN LEVEL £ (5 S ™ e o - e |
[ ™~ o~ © -] o] o~ o~ o {
. o~ o~ -— - ~— o~ o~ b i
¥ ] v Il I s 3 I s i
1 1] L] [] L] [ . 1] i 1] L] ] . - " i
i
o v o9 oo
— oo o O O wun o |
| fiset g : o e e 8 8L S— o= & S
i it < M 2= » > = - - i
i | -~ — TN L? ",T o < DO‘ {: E 2 E
i L T '] L L B
i
l l ] 1 L] 1 [} 2 1 1] L.t ] 3
[Hor Scoie — 1 in 250 : Ver Scole — 1 in 100]
nic Fling M= (OSTHG LSAL ond [ESGN 1BT) Fra: Filing Aees D8 ed [ESIN 1OV2)
1/2 ¥ (13312 + 19310) X (-17.828 - -14500) = 43355 1/2 X (18310 + 22252) X (-17.458 — -13.000) = §L705
1/2 X {15310 + 15.290) X (~14500 - -10190) = 92424 12 X (2252 + 2222) X é—:m - —10.000) = EEBLE
1/2 X (15200 + 15.120) X [-10.100 - -5500) = BN 1/2 X (2222 + 13.121) X (-10000 - -5253) = $5167
1/2 ¥ (15020 + 15.021) X (-5500 - -5252) = 4577 172 X (15210 + 2.222) ¥ (5352 - 10.000) = gSE5R
1/2 ¥ {15215 4 15210) X (5352 - 5400 = QI 1/2 X (2222 + 222%2) % (10.000 - 13000) = BE345
1/2 X (13210 + 15.373) X (5400 - 12100} = 91663 1/2 X (22222 + 195%0) X (10000 - 1£548) - 82774
172 X (15379 + 15.600) X (10100 — 14.600) = §15% -
177 1 (15500 + 15.650) X (14500 - 16343] = 42158
Tol= = 4551H Tels = 52540
rﬁmmmmﬂeﬁmm Fral Cotig Asc (DOSTRNG LOVEL ond DESGN LDVEL)
177 X (35421 + $5.143) X (-5258 - C.000) = 100588 1/2 X (15121 + 13222) 1 (-5258 - —4000) = 05%
1/7 2 (19142 + 19.210) X (0000 - 5332) = 108352 1/2 X (18222 + 12232) X (-4.000 - 0.000) = T3123
12 X (18222 + 18222) X (D000 - = 123
1/2 X (18222 + 19210) X (4000 - 5332 = 2509
Totat = J0530 Tetd e = 1535975
[ Jeen i Fied et
Fifir 455134 | 584D | 43808
Oty F0RCE | 155516 2104
«

. Env. Scientist
Reglonal Office
S.P.C. Board
3hubaneswar (Odisha)

Ho
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NANDANKANAN D/C CROSS CESTION AT RD 2350M

117

22+
214
20+
104 e
/ rd
Datum: 18.0 L LY
o o o o (=]
¢ § 8 @ 8 2 R 8 &g
EXISTING LEVEL : ~ L . e e~ i : -
o o o o o o o o o
-~ - - -~ -~ - -— - -
1 i 1 1 I 1 L L L
1 T 1 T T T T T L)
un ~N o~ o~ o o~ ~N o~ o
) tn N0 N 7o) LN n ©
DESIGN LEVEL 1§ Ly g ) %) 7 M £
o N~ 0 00 o0 ~N o~ o
- o~ ~ — - -— o~ o~ -
1 (| 1 1 L 1 1 1 L
T 1 T I 1 L L 1 L T L T ¥ T T 1 T
M e (= oo coo o v o
Offset é ut R & §-"“ N~o 8§ 88 e 2 I3
N e v.-q‘ s = T ge 2 ‘Y- =g
1 1 1 L L L 1 L I 1 1 ' 1 L L 1 5
(Hor Scala — 1 In 250 : Ver Scale = 1 in 100]
Wil Filling Area (DISTHG LEVEL ond DESIGN LEVEL) Final Filing Area (EXISTING LEVEL ond DESGN LEVEL)
1/2 X (19.335 + 19.220) X (~17.525 = =14.800) = 52531 1/2 % (16.335 + 22.352) X (~17.525 - -13.000) = 94317
172 X (19220 + 19.160) X (-14.800 - -9.700) = 97,669 1/2 % (22.352 + 22.352) X (-13.000 = =10.000) = 67,055
172 X (19.160 + 18.160) X (-9.700 = =5.212) - 85090 1/2 % (22352 + 19,160) X (=10.000 - -5.212) = £9.380
172 X (19.213 + 19.270) X (5202 - 10.100) - 92513 172 % (19.213 + 22.352) X (5.292 = 10.000) T
1/2 x (19.270 + 19.380) X (10.100 - u.noo; - §2.760 172 % (22,352 + 22.352) X (10.000 = 13.000 - 67.058
172 X (19.360 + 19.380) X (14.900 = 17.458 - 4957 172 % (22,352 + 19.380) X {13.000 = 17,458, - 9302
Tolol - 471237 Totol = 518,674
il Cuttng Area (DUSTING LEVEL ond DESIGN LDVEL) Final Cutting Area (EXISTING LEVEL ond DESIGN LEVEL)
1/2 X (19.160 + 19.160) X (-5.212 = -5.200) = 0,230 1/2 % (19.160 + 18352) X (-5.212 = =4.000) - 2112
1/2 X (19.160 + 19.200) X (~5.200 - 0.000) - 09.7% 1/2 % (18,352 + 18.352) X (=4.000 = 0.000) = 73408
172 % (19.200 + 19.210) X (0.000 - 5.000} - 06025 1/2 % (18,352 + 18.352) X (0.000 ~ 4.000 - 73408
1/2 X (19210 + 19.213) X (5000 - 5.292 w 5610 1/2 % (18352 + 19.213) X (4.000 - 5292 - 24.267
Tolal = 201,601 Total , w 193815
Ned nillol [ Nal
Filing 171,237 |__SIBET4 | 47497
[Culling 201 601 | 193815 7.186

R. Env, Sclentst
Reglonal Office
S.P.C. Board
Jhubaneswar (Odisha)

piviSional Forest Officel
Khordha Division, Khordha
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Reglonal Office
S.P.C. Board
3hubaneswar (Odisha)

-
i
™ NANDANKANAN D/C CROSS CESTION AT RD 26004
22+ =~
e
21- ?> >
“ A v
- 20 voi 7 7
7 “
. Datum: 18.4 191 / /g/
T ¥ i
& o o o o o o o {
N =%] 0 Ira N=) n ~ !
EXISTING LEVEL r~ o o . r~ P~ =) {
- o~ o~ ~ — o o o |
~ ~ ~ ~ ~ ~ ~ i
1 1 1 1 1 I T ! !
LI ¥ T T T T T T
ey o o~ o~ o~ ~N N
== o o o o o I~
DESIGN LEVEL T 0 o o 0 0 o o
ey~ o [~} =] ~N N O
Ny ~ — ~— o~ ~Nd
1 ] 1 L L 1 L L L
T T L T T T T L) T T I L i T L T
=
o o no o
ol o S ~NO O £ 3 = 29 82 8 &% 8
se o N M o . ) . . e !
- 1 L 1 L 1 1 1 1 1 1 L 1 il 1 i} i
= [Hor Scale — 1 In 250 : Ver Scale — 1 in 100]
Intial Fillng Area (EXISTING LEVEL ond DESIGN LEVEL) Final Fifing Area (BXGTIHG LEVEL ond DESIGH LEVEL)
1/2 X (22435 + 21.980) X (-13.250 - -10.000) = 72174 1/2 X (22435 + 22.602) % (-13.250 = ~13.000 = 564
1/2 X (21980 + 21.742) X (-10.000 ~ -8710) = 28201 1/2 % (22.602 + 22.002) % (13600 - =10.000 - E7.808
_ 1/2 X (20798 + 20870) X (7.294 ~ 10.300) - 62627 1/2 4 (22602 4 21.742) X {-10.000 — -£.710) - 22602
1/2 X (20870 + 20470) ¥ (10300 — 15.000) - 08,324 " 1/2 X (10798 + 22.602) X (7234 - 10.000) = 52720
172 % (20970 + 20.878) X (15,000 ~ 15.437) = 9,166 1/2 (22,602 + 22.602) X (10.000 ~ 13.000) = 61805
1/2 % (22,602 + 20.978) X (13.000 ~ 15437) - 53102
- Tote! = 270492 Total . = 281.668
Il Cufting Arsa (DUSTING LEVEL and DESIGH LEVEL) Finol Cutting Mes (EXSTHNG LEVEL cnd DESGH LEVEL)
3 1/2 X (21742 + 21.150) X (-8.710 - ~5.500) = £8.842 1/2 % (21742 + 18.602) X s-&m = =4000) = 85010
1/2 X (20050 + 20.760) X (-5.500 - 0.000) = 115.253 1/2 % (18.602 + 18.602) X (-4.000 = 0.000) = A8
1/2 ¥ (20760 + 20750) X (0.000 - 5300 = 110.002 1/2 % (18.602 + 18.602) X (0.000 - 4.000 = 74.408
~ 1/2 % (20750 + 20.788) X (5.300 — 7.294 = 41423 1/2 X (18402 + 20.788) X (4.000 ~ 7.284 = BLES?
Toto! = 315520 Tola! = 32718
= Meo Wnitial Finad Nel
filirg 770457 | 161.666 1,174
Cutting 135520 | %08.718 8,607
)
« 7 .DQA.WVVJ‘
st Officet
/ ﬂ‘ ﬂonal‘:‘g{:n Khordha
i
SR. Env. Scientist Khordha
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NANDANKANAN D/C CROSS CESTION AT RD 2820M

119

224
21+
20+
Dotum: 18B.6
T [ T L
o o o o o o [a] Q o
0 =] =) ~ o~ o~ L o <
EXISTING LEVEL Lt i T o n g iy e G
= b b 7 = — — 70 - o~
o~ o~ o~ o~ o~ o~ o~ ~ o~
1 1 1 1 ] 1 L 1 L]
T T ] T T
< o~ o~ o~ 0
Na} o~ o o~ o
DESIGN LEVEL - = ™ e -
— (+o] >0} (v o] -—
o~ — — A o~
1 1 ] 1 1
T T T Ll T T T T T ] T T T
o o o
ol S S S 8238 g g xu8 8 8
se > o) o - . A ] = g -
L] ]
1 1 1 1 1 1 1 1 H 1 1 1 L
[Hor Scale — 1 in 250 : Ver Scale = 1 in 100]
il Cutting Area (DUSTIHG LEVEL ond DESICN LEVEL) Final Cutling Area (DXSTING LEVEL end DESIGN LEVEL)
1/2 X (21264 + 21.370) X (-7.663 - -5.300) - 50372 1/2 X (21.264 + 18.822) X (-7.663 - —4.000) = 73418
1/2 ¥ (21,370 + 21.520) X (-5300 - 0.000) = 113859 1/2 X (18322 + 1B.822) X (-4.000 - 0.000) = 75288
1/2 ¥ (21520 + 21.620) X (0.000 - 5.100) = [10.007 1/2 X (18822 + 18.622) X (0.000 = 4.000 = 75288
1/2 ¥ (21620 + 21.708) X (5.100 - B326) = (9.BRS 1/2 X (18822 + 21.706) X {4.000 ~ 8.326] = B1.662
Totd = 343923 Tolol = 311,656
Nea indial Final Net
0.000 0.000 0.000
Cutting J3923 | 311656 | 32267

SRIEnv. Scientist
Reglonal Office
S.P.C. Board
Bhubaneswar (Odisha)

Divistonal Farest Officel
Khordha Division, Khordha
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NANDANKANAN D/C CROSS CESTION AT RD 2850M

~
/ /'// / / //
21+ 4 vl
/ g .
Dotum: 18.6 Yo
o o o o o o o [ o
_ — D n 0 o @ o D ~
EXISTING LEVEL « « = &« « P~ M~ ~ 154
- . -~ e - e = x= b o
o~ o~ o o~ o~ e~ ~ e~ o~
1 1 1 1 L] il 1 L 1
T T L) T T
(o3 o~ o~ o =]
N N n N o~
DESIGN LEVEL = o 0 « ~
- [=o) [~ o] [sa] ~—
o~ - ~— — o~
1 {1 1 1 ]
T 1 T 1 T T 1 T T T T T T
o o o
o0 o o (=)
: =2 ! Sh &5 8 =2 Ae o S
Offset o A o A e o u‘i o
1 1 1 1 L L : 1 11 1 1 1 i
[Hor Scale — 1 in 250 : Ver Scole — 1 in 100)
bitict Cotting Areo (DOSTING LEVEL ond DESKGH LEVEL) _ Finol Cutting Area (DXISTING LEVEL ond DESIGN LEVEL)
1/2 X {21858 + ZI_PBﬂg X (-B510 - -5.000) = 76,762 1/2 X (21.859 + 18.852) X (~8.510 - —4.000) = 91.803
1/2 X (21280 + 21.830) X (-5.000 - 0.000) = 109.425 1/2 X (18852 + l&aszg % (-4.000 = 0.000) = 75408
1/2 X (20690 + 21.780) X (0.000 - 4300} = 106.892 1/2 X (18852 +-18.852) X (0.000 - 4.000) = 75.408
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M Gmall Office of Raman Yadav <officeoframanyadav@gmail.com>

Service of Affidavit filed by R3 in the OA No. 109/2024/EZ titled Haripriya Patel Vs
State of Odisha & Ors.

1 message

Office of Raman Yadav <officeoframanyadav@gmail.com> Thu, Jan 9, 2025 at 3:02 PM
To: Haripriya Patel <haripriyapatel@gmail.com>, ddnandankanan@gmail.com
Cc: dfo.khordha@odisha.gov.in

Dear All,

This is to inform you that the Affidavit on behalf of Respondent No. 3 in the captioned matter has been filed before the
National Green Tribunal, Kolkata.

A copy of the same is being attached herewith for your reference.

This email serves as an advance service.

Office of Raman Yadav

Advocate, Supreme Court of India

C-167, LGF Defence Colony, New Delhi -110024
Mobile: +91 88004 57781

i Affidavit filed by Divisional Forest Officer R-3.pdf
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